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gency Agricultural Production Programme'
relating to the Department of Agriculture
commented upon in the Supplementary
Report of the Comptroller and Auditor
General of India for 1972-73, Union Gov-
ernment (Civil).

REPORT OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS (1975-76)

SHRI HARSH DEO MALAVIYA <Uttar
Pradesh) : Sir, I beg to lay on the Table a
copy each of the following papers:—

(1) Seventy-fifth Report of the Com-
mittee on Public Undertakings (1975-76)
on National Coal Development Corpora-
tion Limited.

(ii) Minutes of the Sitting of the Com-
mittee relating to the above Report.

LEAVE OF ABSENCE TO SHRI VIR-
ENDRA KUMAR SAKHALECHA AND
SHRI BHAIRON SINGH SHE-
KHAWAT.

MR. CHAIRMAN: 1 have to inform
Members that a letter dated the 12th August
1975 had been received from Shri Virendra
Kumar Sakhalecha, who is under detention.
The relevant extract of the letter is as
follows

"I was unable to be present in the
sittings of Rajya Sabha during its Session
from 21st July, 1975 to 9th August, 1975.
Kindly grant me leave of absence from all
the sittings referred to above and also
from ensuing sittings, if any, till I am
kept in detention."

Is it the pleasure of the House that per-
mission be granted to Shri Virendra Kumar
Sakhalecha for remaining absent from the
meetings of the House during the 94th
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Session of the Rajya Sabha?
(No lion. Member dissented.)

SHRI KRISHAN KANT (Haryana): We
would request lhat he be released rather than
be granted leave of absence.

MR. CHAIRMAN : Permission to remain
absent granted.

I have also to inform Members that the
following letter dated the 19th August, 1975
had been received from Shri Bhairon Singh
Shekhawat who is under detention :

"As I have been detained under MISA
since 26-6-75, 1 was unable to attend the
last session and shall be unable to attend
the session in future of the Rajya Sabha
till T am not released.

"I therefore request you to kindly grant
me leave for my absence from the
meetings of the Rajya Sabha with effect
from 26-6-75 till my release from jail."

Is it the pleasure of the House that per-
mission be granted to Shri Bhairon Singh
Shekhawat for remaining absent from the
meetings of the House during the 94th Ses-
sion of the Rajya Sabha ?

(No lion. Member  dissented.)

MR. CHAIRMAN : Permission to remain
absent granted.

MOTION OF THANKS ON THE
PRESIDENTS ADDRESS—
Contd.

SHRI S. S. MARISWAMY (Tamil
Nadu): Sir, I read the address of our
President with great interest and there are
certain pointson which we extend our co-
operation and agreement. For example, we
are very glad to know that the overall price
level has come down by 10 per cent. As
regards food articles, the fall in the price
level is about 20 per cent. There is increase
in production in all sectors, more
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[SHRI S. S. MARISWAMY] so in the
public sector by about 15 per cent, thanks to
Mr. Pai. The industrial licensing policies are
also, I am told, under review and controls
which are no longer relevant will be
removed to increase production. Yesterday,
my friend, Mr. Z. A. Ahmad, when he was
commenting on this, said that this relaxation
would be exploited by the monopolists. I do
not know on what basis he has come to that
conclusion. And if he is so sure about it, I
thought he would oppose the whole
emergency and the industrial policy of the
Government of India. But he was lending
half-hearted support and, at the same time,
was critical about this Government's policy
towards labour, the bonus issue, etc. Usually
on such occasions, my friend, Mr. Bhupesh
Gupta would take the lead and he would "be
the first man to come out with his valued
opinion. But unfortunately yesterday, he did
not speak. If T look at his paper New Age
and compare it with his silence, his silence
is more vociferous than if he had spoken in
the House. Anyway, so far as this particular
industrial policy is concerned, there is a
silver lining and the old shackles are being
removed. I should congratulate the Prime
Minister in having procured the services of a
realist in Mr. T. A. Pai who has brought in a
new light, and I am quite sure that under his
able leadership, the industrial policy will get
more and more momentum. I find another
factor to which I lend my support and that is
that a National Water Resources Council
with adequate powers to prepare master
plans for river basins will be constituted.
This is a promise held out by our President. I
hope this will be carried out as soon as
possible because we had been hearing the
same ideas several years ago also. When Dr.
K. L. Rao was in charge, he said that he was
keen on getting a scheme whereby all the
rivers in India would be linked and they
would be utilised in a proper way. But T do
not know what hatmened to that programme.
I wich that this idea also is not nut in cold
storage.

Sir. this is one side of the story. I am
now reminded here of a real story. One
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Manager called his stenographer and he
told the stenographer that she had a beauti-
ful voice, that she would make a good
impression on the general public and that
her department was of the highest order.
She was very happy when the Manager paid
such a compliment. Then he started by
saying "Now, let us come to your spelling,
punctuation and typing part of it". Like that,
these are all matters about which there
cannot be a different opinion. We support
the Government in these matters. So far as
the rest of the matters are concerned, 1
would like to say that some of the rumours
that we hear in the country have not been
properly dealt with by our President. For
example, Sir, we are told that our
Constitution is going to be amended. It is
the talk in almost all the papers. We also
sec a number of pamphlets saying that these
are the ideas of the Government and they
are going to change the Constitution. I do
not know whether it is a fact or not. But if it
is a fact and if the Constitution is going to
be changed, it should be changed for the
better and not for the worse. For example,
you know that (lie entire powers are
concentrated in the Centre. So we must
have decentralisation of power; that should
be the motto of our amendment of the
Constitution. But if the Constitution is to be
amended with a view to taking away
powers from the States and concentrating
the whole lot in the Centre, then I would
rather say that it would be a death-knell to
our democracy and I do not think Mrs.
Gandhi, daughter of Jawaharlal Nehru,
would do that.

I hope and pray that when amendment of
the Constitution is thought of, this fact must
also be borne in mind by the powers that be.

Regarding the other matters, I am not
going to dwell much on them because Shri
Goray has spoken a volume yesterday. One
thing I would like to impress upon the
Government and especially our Prime
Minister is that we should have a round-
table conference and try to bury our
differences and see that a settlement is
arrived at. T do not want to compare some
of those
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people who are in jail as the enemies of the
country. That would not be correct. If the
Government thinks like that, it would be a
very sad thing. I do not think that people who
are in jail today are enemies of the nation and
would differ from Government on many
things. The very fact that our Prime Minister
has taken so much care in sending Shri
Umashankar Dikshit all tne way to Bombay
to enquire about, the health of Shri
Jayaprakash Narayan is a good sign. That
should be kept up. I do not know whether the
Prime Minister has been properly informed
by her people that when the news appeared in
the Press that Shri Umashankar Dikshit has
gone all the way to Bombay at the Prime
Minister's instance to enquire about the
health of Shri Jayaprakash Narayan, there
was actually a sigh of relief and the people
were very happy. It should be stretched
further and we should have a round-table
conference. If it takes place, there will be
hundred per cent accord and there would not
be any need for the emergency to be clamped
upon the country.

There is nothing said about the general
election in the Presidential Address. There is
a rumour that Parliament is going to get an
year's extension and to that effect they have
passed a resolution at Kamagatamaru
Nagar—some place in Chandigarh. If it is
true then 1 would like to emphasize that
elections to the State Assemblies should also
take place simultaneously and at the earliest
possible convenience. The reason is this. I am
putting my State's case. We have about 234
constituencies. Each constituency has got
about 100 booths. I hope you know that. And
each booth is manned by 10 officials and
their T.A. and D.A. "ost Rs. 60 per day. The
total cost thus comes to Rs. 234 X 100 X 600.
That works out to Rs. 1,40,40,000. If we have
Parliamentary elections, the same expenditure
is incurred. If we have Parliamentary
elections, say, in August and the State
Assembly elections, say, in December or
January, then this huge amount is a colossal
waste. I have not included expenditure on
petrol, voters' lists, slips, party expenses and
expenses by individual candidates. Each
Assembly candidate must have at least
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three agents in every booth. He must have
volunteers to go round and collect people.
If you think of the expenditure, you would
rather agree with me that elections to
Parliament and State Assemblies should
take place simultaneously. If there is elec-
tion for Parliament alone, it would be very,
very difficult for parties which ate not
backed by rich capitalists to put up
candidates. Nor will they be able to give
full participation. I would, therefore, make
a special appeal to the Prime Minister to
1"ee that elections should take place simul-
taneously both for Parliament and State
Assemblies.

I would now say something about pre-
censorship. The Prime Minister, in an
interview with the Australian Broadcasting
Corporation, said on the 25th October,
1975 that censorship is no longer the same
and there is no pre-censorship. This has
come in The Hindu in its issue of 26th
October, 1975. But I do not know whether
the Prime Minister's writ does run in
Madras.

I do not know whether that has been
respected by the Censor Officers in Madras.
They are very partial so far as the DMK
papers are concerned and they come with
an iron hand and they gag the Press and
they do not want to allow any news that is
not to their taste to appear in the
newspapers. It is absolutely contrary to the
guidelines given to the Press. For example,
in Tamil Nadu, pre-censorship has been
clamped only on the DMK and the pro-
DMK papers and no pre-censorship is there
for the Congress paper, for the CPI paper,
for the ADMK paper and for the big
newspapers like "The Hindu" and "The
Indian Express", etc. All references to the
DMK as well as State autonomy are com-
pletely eliminated and they are not allowed
to publish even the words "State
autonomy". 1 do not know whether that
word has become an anathema. Has it been
declared illegal ? So long as it has not been
declared illegal, what is wrong in putting
forth the words "State autonomy"? It is
totally wrong to do this thing. In the case of
pre-censorship, if the words "State auto-
nomy" are there, the officer-in-charge simp-
ly strikes out these two words and he
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[Shri S. S. Mariswamy.] does not see
whether the sentence is complete or not. He
does not bother about it. Now, we have to
reconstruct the whole sentence. So, I would
say that it is the height of stupidity and it is
high time that we put an end to this thing. So
is the case with the word "democracy". If
any DMK magazine or the DMK paper
writes in its editorial the word "democracy",
immediately that word also is removed from
that particular paragraph. I do not know why
the Censor Officer in Madras has taken a
special dislike towards the DMK mouthpiece
or the DMK organ, "Murasoli", which is
being edited by a Lok Sabha M.P., Shri
Murasoli Maran. Sir, he is a very talented
editor. He has to his credit a number of
books and books written even during the
British period. I know, Sir, he is an M.A. and
he is in the Lok Sabha for the second time.
On whatever he writes, they come with a
very heavy hand .

SHRI OM MEHTA : No, no .
(Interruptions)

SHRI S. S. MARISWAMY: I will make a
special appeal to Shri Om Mehta that he
must apply his independent mind on this and
see whether he is right or his Censor Officer
is right. If the Officer is wrong and if he is
right, he must pull him up. It is really
outrageous and atrocious if the words
"democracy" and "State autonomy" are
removed and it is absolutely meaningless.

Then, Sir, in Tamil Nadu, we have a Slum
Clearance Board and that Board is
functioning very nicely and many of the
Central Ministers have paid encomiums to
the Board. My friend, Shri Om Mehta,
himself had visited some of the multi-
storeyed biddings that we have put up in the
slum areas and he has paid glowing tributes.
Now, if one of the papers in Madras, say.
"Murasoli", writes an article on the
functioning of this Board and says that this
type of Board is only in Tamil Nadu and this
must come in other States also, then the
words "only in Tamil Nadu" are removed
and they do not want it to appear. Why this
step-motherly treatment ?
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SHRI OM MEHTA : No, no . . SHRI

MANUBHAI SHAH : Nono. ..
(Interruptions)

SHRT S. S. MARISWAMY: You can
check it up and if I am wrong, I am prepared
to do what you say. But, if what I say is right,
you must immediately remove the officer
concerned. I should say that.

SHRI MANUBHAI SHAH: These Boards
are in existence in the other States also.

SHRI ARVIND GANESH KULKARNI:
What about the Maharashtra State? It is
there in the other States also .

(Interruptions)

SHRI S. S. MARISWAMY: Sir, 1 have
got a Jot of tilings to say and if they go on
shouting what can 1 say ? After all, we are in
a minority. I hope you will bear with me.

SHRI ARVIND GANESH KULKARNI:
There is no question of majority or minority.
You have got a wrong opinion.

SHRI S. S. MARISWAMY: Sir, very
recently, one M.P., by name Shri Radha-
krishnan, resigned. He belongs to the ruling
Congress and he resigned from the ruling
Congress because he had some difference of
opinion with Shri C. Subramaniam and also
with the Tamil Nadu Congress Committee
Secretary. He issued a Press statement and he
resigned. That news was carried by some of
the papers in Tamil Nadu. But, when that
news appeared in the DMK paper, that was
removed. When the officer was asked as to
why he had removed it when he had allowed
it to appear in the other papers, he said: "That
is our policy and you cannot question my
authority". He said that In a very peremptory
tone and in a tone which no self-respecting
journalist would tolerate. Secondly, Sir, Mr.
Subramaniam made some commenls about
the regional banks.
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He said that Tamil Nadu had not done
anything towards setting up regional banks.
He made that statement in Madras. He
reached Delhi, and then he found out to his
great shock and surprise that in Madras they
have taken action and they have done a
number of things. Then he issued a
contradiction: I am sorry to say that I have
made that statement; on enquiry I have
found that my statement was not true.
Whether you believe it or not, Sir, his earlier
statement was allowed to be published, but
not his later statement. Do you call it fair-
mindedness and believe that this is taking
place in a country like India ?

Sir, there is another Important thing, and
my hon. friend, Mr. Om Merta, must make a
thorough inquiry into it. There was an article
in 'Murasoli' paper in which it was stated
that Mrs. Indira Gandhi is a democrat in soul
and heart. And this was removed. You may
kindly make an inquiry. I do not know, Sir,
whether you have agreed with \t or not, but
this has been done.

There are so many things which I wanted
to say. But so far as censorship is con-
cerned—I am very unfortunate that Mrs.
Indira Gandhi, Prime Minister, is sitting
here—she should make a thorough inquiry
into the way in which censorship is being
worked. If we are to go by her statement in
the Australian Television where she had
categorically said that censorship is no
longer the same and there is no sort of pre-
censorship, she must pay a visit to Madras in
order to find out how this pre-censorship is
working there. Actually they are gagging the
Press. This type of thing we have not
witnessed either during the British period or
in the later period.

Thirdly, Sir, I must again bring to the
notice of the Prime Minister, through you,
Sir, that we have been enjoying popular
Ministries in Madras for the last 27 years;
we have not had even a single President's
rule or Governor's rule. And this fine record
must be kept up. When there is a General
Election for the Parliament.
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we must see that there is election for As-
semblies also, simultaneously.

Sir, I do not want to take much time of the
House. Finally, I would once again appeal to
the Prime Minister, through you, Sir, that the
censorship should not be as stringent as it is
found in Madras. If it is so, then the papers in
Madras would not be in a position to come
out. Further, journalists of long standing
should not be hustled by some bureaucrats.
Bureaucrats, as we know very well, do not
have journalistic experience and they do not
have the sense or idea of what they are doing.
I hope and trust that some inquiry will be
made and some remedy is provided. Thank
you.

[Mr. Deputy Chairman in the Chair.]

SHRI BRAHMANANDA PANDA
(Orissa): Sir, during the last session, while
we were discussing about the declaration of
emergency, I remember to have made a
remark that the declaration of emergency is a
ray of prodidential light in an atmosphere of
enveloping darkness. Forces of darkness and
reaction had infiltrated into every sphere of
our national activity. They were found in our
factories. They were found in our University
campuses. They were in godowns. And
wherever any productive activity and
national activity was conducted, they had
shown their ugly heads. Democracy was
being  throttled  inside  legislatures.
Democracy was lynched in streets. Once
emergency was declared, now you see how
India has been fairing for the last six months.
I must congratulate our Prime Minister, the
worthy daughter of a worthy father, for
having taken action immediately and boldly,
indeed. The reactionary forces who were
trying to destabilize our democracy are
merely paper heroes. My hon. friend, Mr.
Mariswamy, complained of censorship. I
would advise him not to shed tears in that
way, because censorship is there, not to
shave off his moustache but to trim it.

The President has referred to many things,
both at the national level and also at the
international level.
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[Shri Brahmanada Panda] Declaration of
emergency gave a sence of discipline to
everybody. I remember, Sir, that earlier there
was no decourm in the House. There was no
dignity of any Member of the House. In the
Central Hall, an accredited correspondent of
a newspaper told me proudly that it was not
Rajaya Sabha, it was Rajnarain Sabha. When
Mr. Goray, my esteemed and sober friend,
was talking yesterday about all these things,
did he not feel the difference? Does he not
feel happy that we are in an atmosphere in
which we speak what we like and also we
speak with discipline, honour and dignity ?

Sir, what has happened during the last six
months ? We have so much to our credit.
Production has increased. The prices have
fallen. There is discipline in every sphere.
Streets are clean. Slums have been cleared.
There are no processions, shouting, unruly
slogans and asking people to agitate against
legitimate governments. Sir, you must have
seen that immediately after the declaration of
emergency cock and bull stories were circu-
lated by the foreign press for consumption
overseas. Why was that immediate reaction ?
It is not that these things happened during the
last six or seven months after the Gujarat
Government was demolished and attempts
were made to break the Government in
Bihar. This has started long ago. I remember
that at the Bhuba-neshwar Session of the
A.L.C.C., when Biju Patnaik was the Chief
Minister and we were fighting him. Some
friends told me that it was foolish to fight
Biju Patnaik because his money was
necessary. Nehru would not be living long
and we would have to use his money for
some other purpose. They had no ghost of an
idea that Shrimati Indira Gandhi would be
the Prime Minister of Irjdia. In my heart of
hearts, I knew that if India is to survive, you
cannot keep away the Nehru family from the
mainstream of national life. Things became
serious after the Congress split and the only
slogan was "Eliminate Indira Gandhi". Why
should a single individual be attacked like
this ?
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I must thank the Prime Minister for her
tolerance, She pocketed every type of abuse
and slander that was levelled against her.
When it when against the country and the
nation, she had to act. That action has amply
proved that the position of India has
improved not only in the sphere of
production but also in the sphere of our
legislative life and our cultural life also.

1 must point out one thing here. Our
friends from the opposition, whether know-
ingly or unknowingly, fell a prey to the
designs of some powers who do not want
that stability of the sub-continent should be
maintained. Sir, you might remember a
President wailing over the temporary demise
of democracy. I do not know what type of
permanent democracy he had in mind. If
may refer to history, was it the Ayub type of
democracy or it was of some other form’
Tndiu is a great country and our people are
honest and have some sense of national
pride. We will move forward with that pride.
Why was the wailing over the temporary
demlise of democracy ? Do they want their
ping pong friends to pie-side over the
destiny of Asia ?

They do not want that a strong India, a
democratic India, a prosperous India, and a
powerful India should be there as a threat
not to them but to their friends, who with
their ping pong friendship are now trying to
meddle with the affairs of smaller nations
and smaller states. A few nations we call
them deluxe or super-deluxe—are trying to
dominate over the destinies of smaller
nations. Because India voices against
racialism, India voices against imperialism,
India voices against colonialism and the type
of new colonialism they are trying to build
up in the sphere of economy and other areas
they do not want that a strong India should
be here, a stabilized India should be here
and so that the balance in Asia and also to
some extent in Latin America and African
nations is maintained.

Sir, the President has rightly pointed out
that the prosperity of the sub-continent
depends on the mutual understanding
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and co-operation of different countries. We
are sorry, Sir, and I do not know whether Mr.
Bhutto taiks often more for his domestic
consumption or he really means it, with all
our sincere efforts to improve the relations
and to implement the Simla Agreement, the
response from Pakistan is not, what I say,
really encouraging. And we have known what
happened in Bangladesh. Sir, I salute the late,
lamented Mujibur Rahman, who stood for
nationalism, socialism and secularism, and
who along with his associates and his entire
family had been brutally murdered. But we
will not fail the new Bangladesh Government
in any way to build up a better relationship, a
stronger relationship from our side. Sir, we do
not want to quarrel with any country. We
have no aggressive designs against any
Country whether near or far. What we want is
that our progress and our plans for prosperity
should not be disturbed. But there are nations
who do not want that India should prosper,
that fndia should be strong. That is why the
slogan was to eliminate Shrimati Indira
Gandhi. Why Shrimati Indira Gandhi ?
Because she knew the pulse of the people:
she was the strongest and she was the tallest
Indian. That is why they thought that if she
was removed from the scene, they could have
whatever they wanted. They could have their
people from either Mr. Tyagi's side or from
Mr. Mishra's side and build up a country that
will play to their tunes and dance to their
whims. Sir, this is a country of not only rivers
and mountains, but, I believe, this country is a
spiritual being also. Our rivers. our
mountains, our dales, and our forests, all are
pulsating, and a divine pulse is being felt.
And that pulse was felt by our Prime Minister
also. Therefore, before the declaration of
Emergency, when dark forces were trying to
destabilise, when these forces were trying to
undo whui the Government has done,
practically many of us were a little panicky
about it. That was because we were not in
touch with the reality, we did not know how
the people of India felt. Now, the response
after the declaration of Emergency is so
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full and so accepted that the paper heroes
who were boosted up by the newspapers now
know their position and they are cut to their
size. Sir, 1 would appeal to the Opposition
and they should remember also that we are
not going back to that India which was here
one year back. We do not want to go back to
those days when chaos was the order of the
day. We want a new order. And as Mr.
Mariswamy has pointed out. and he has also
agreed that if the Constitution is to be
changed. it should  be changed
constructively. I can assure the Opposition
that if the Constitution is to be changed, we
will not do it in a way that will serve the
purpose of the Congress alone, but it will
serve the purpose of the nation as a whole.
Of course, that is left to the Government and
also when it is to be done. The national
dialogue will be there, and everybody,
everyone of us wili be there to participate in
it. There is nothing to be feared. There is
nothing hus litis about it. If you feel that this
could be an instrument of change, if the
Constitution should be a code of discipline
for our national life, it has to undergo change
because nothing is unchangeable in this
world.

Things have to change according to the
aspirations of the people and according to
ihe aspirations of the nation.

Sir, before concluding. 1 must again say
that let us all co-operate, forget our diffe-
rences, forget those prejudices and those
calumnies which you were preaching, forget
for a moment that you belong to the
opposition, forget all that and remember that
you are also partners in the buildings up of a
great and proud country, the Indian nation,
which is inhabited by great and wise people.
Therefore. Sir, 1 request the opposition to
give their responsive co-operation to the 20-
point programme and to other programmes
that the Government is launching and the
other types of activities that you want to
initiate, such as the removal of unnecessary
controls and a little revision of our industrial
policy because whatever we do or whatever
the Government does is done for the
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fShri Brahmananda Panda]

good and prosperity of the country and in
that process and in that activity I wish the
opposition should participate fully and
whole heartedly.

Thank you, Sir.

SHRI RAMLAL D. PARIKH (Gujarat):
Mr. Deputy Chairman. Sir, I rise to make
my maiden speech today in this great
assembly which is supposed to be the
council of elders. But, I was rather dis-
mayed when [ experienced some of the
types of interruptions and shouting which
were resorted to interrupt the speech of the
Janta Front leader, Mr. Goray, yesterday,
and I felt rather disappointed. I had believed
that the appeal for discipline and self-
restraint was not only to opposition but also
to the ruling party. But, Sir, I felt that some
members of the ruling party perhaps were
feeling that this did not apply to them and
that a spirit of arrogance is prevailing them
and this is a matter of great anxiety and
concern to all of us.

The issues that we are debating here are
not of a trivil nature, they are not of
individuals, they are not small matters; they
are of fundamental concern to the nation
and mankind as a whole. Therefore, Sir, 1
feel that in this House which is supposed to
be, as I said earlier, a council of elders also,
if reason does not prevail, if instead of
rational reasoning and arguments and
persuasion, shouting is to be resorted to
simply because the opposition is in a
minority, simply because on this side there
are few members, then I am sorry that what
is being advocated and what my hon.
predecessor, the speaker from the ruling
party has just now said, that we should
create a climate of co-operation and mutual
understanding. will not be achieved.

Now, Sir, coming to the Address of the
President, the hon. President has given a
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usual rhetoric Address and while one can
understand that it should be an account of
the Government's achievements but at the
same time, Sir, I was rather surprised that
the Address does not refer to anything that
has happened in the last six months in the
country. It only states a one-sided picture. It
does not refer to what has happened to our
leaders. It does not refer to where these
leaders are even after six months of
emergency. I do not understand, Sir, what
prevents the Government to bring out
documentary  information about these
leaders as to where they are, what the state
of their health is and how many of them are
arrested.

The country is full with rumours and we
all share the concern of the Prime Minister
that we should stop rumours. How can the
rumours be stopped in the absence of any
correct information ? I agree that we should
not allow feeding of rumours. But, Sir, it
was rather disappointing that in the
President's Address there was no mention of
what happened in the last six months on the
side of the people.

Sir. when I am coming here to this august
assembly for the first time—it is m> first
experience of a Parliamentary career—I am
also coming here when a new situation has
arisen on the political scene.

The Janata Front was formed in Gujarat. It
has clicked in the minds of the people. This
should not upset the members of the ruling
party because, after all, it is in the interest of
democracy, it is in the interest of India and
the ruling party itself that such a national
alternative on constructive and positive lines
emerges. And this idea of a national
alternative through the Janata Front is
gradually forging ahead, is gradually forging
ahead in Lok Sabha and Rajya Sabha also
and is going to forge ahead all over the
country and there is nothing wrong in this
because the emergence of such an
alternative will sustain
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our democracy, will strengthen our demo-
cracy, will strengthen our march towards
progress, will help us come nearer and
understand each other. Therefore, I appeal to
this House that the spirit of the Janata Front
be understood rightly and let me. Sir, tell
you that the Janata Front is second to none in
its allegiance to democracy, socialism and
secularism. We are not going to compromise
on any of these questions. These are some of
the fundamentals which we share as
something of our cherished goal in our own
life and none of these will be sacrificed and
will not be allowed to be undermined. The
Government of Gujarat formed by the Janata
Front has been pursuing this whole policy of
democracy, socialism and secu-larism on
Gandhian lines.

Now, our hon. friend. Dr. Dutt made a
powerful plea yesterday in support of the
ruling party's programmes. One of the
references he made was to the imperatives
of develoment. I welcome a discussion on
this question. I was very happy that our
Prime Minister too referred to the question
of rural development recently. Now let us
examine ourselves. How did we miss this ?
How is it that after twenty-five years we
remember that it is on the basis of rural
development, on the basis of initiative of
the rural people that we can progress faster
? But imperatives of development do not
require demolition of democracy. By
implication Dr. Dutt gave me an impression
that democracy = was  perhaps an
impendiment. that democracy, perhaps, was
a barrier to development. 1 am sorry. Sir, if
this is so. It is not correct because
democracy... (Intetrup-tio/isy... Well. 1 am
just giving my observations and
impressions.

AN HON. MEMBER: Wrong observa-
tions ! Wrong impression !

SHRI RAMLAL D. PARIKH: Well
nobody is infallible. {Interruptions). This is
what I object to.

DR. V. P. DUTT (Nominated): I said
democracy was essential for India. One of
the imperatives.
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SHRI RAMLAL D. PARIKH: This is the
impression I got. We have been proud in our
country that we have been working for
progress. From the days of 1956 when the
Avadi Resolution on Socialist Society was
passed we have all been very proud thai we
are marching for a socialist programme
without sacrificing democracy. I would, Sir,
like to read a small passage from a recent
book which has been published on the "25
Years of Working of Our Constitution" for
which the President of the National
Assembly of France has sent a message in
which the expectations of the world over are
reflected, in which the expectations of
everyone of us are reflected. I quote:

"india had shown that a country whose
dimensions are on a continental scale
could move forward on the road to
economic progress and social
advancement while remaining faithful to
the ideal of democracy. This is a great
example given to all the people in the
world."

This is the thing for which we have stood all
these years, all of us, and therefore I appeal
through you, Sir, to all the sections of the
House that all of us desire rapid progress for
the removal of poverty, for the banishing of
poverty, but let us not forget our
faithfulness to the democratic ideals
enshrined in our Constitution.

Sir, here whenever the question of de-
mocracy comes, every dissent that is ex-
pressed, every dissent that is recorded
somewhere is looked upon with contempt, is
looked upon with intolerance, is looked
upon with some kind of hatred. This is
something which should cause concern to
every one of wus. After all, without
disagreement, without dissent, without a
powerful and ruthless scrutiny by the
opposition, how is the democracy going to
function ? If you are putting so many
constraints on opposition, including the
procedure in this very House, then probably
the democracy will remain in name and we
will not even know how it has disappeared.
Sir, here again let me quote
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a few words which the great political
scientist, the great thinker Harold Laski had
to say when he felt similar trends in
European countries. 1 quote

"The condition of freedom in any State
is always a vide-spread and consistent
scepticism of the canons upon which
power rests. To doubt is to examine, and
with distinguished minds to examine is to
discover."

Sir, we have gathered here for this kind of a
process. Therefore, we have to understand
each other, we have to listen to each other
carefully. But 1 was very much surprised
and astonished yesterday that a man like
Shri Goray, who has given his life for the
freedom of the country, who has suffered for
the cause of liquidation of imperialism, who
is a veteran socialist, should have been
interrupted in such a manner and not
allowed to give a free expression. I am very
much thankful to the Members of the House
for giving me a  kind of  peaceful
listening.

Now I am coming to the other points.
(Interruptions). T will deal with that. T am
going to deal with that question. Sir, on the
question of poverty, we are all anxious to
see that poverty is banished but let us have
some introspection. What has happened,
where did the thing go wrong ? After all,
Gandhiji bad warned us all along that all
programmes should start from the lowest
and the lowest man. Have we really tried to
do that ? Where did we miss that '? In spite
of our effort, the poverty line which was 42
per cent has risen to 66 per cent according
to Dr. Minhas. How has this happened 1 Is
it not a subject for scrutiny ? Is it not a
matter for introspection, for a thorough
investigation to find out all about this ?
Merely blaming opposition will not solve
the problem. The opposition are trying to
express their own views, their conviction
and their genuine feelings. Now 1 feel, Sir,
the time has come when we must decide, the
Government must make up its mind, the
Government of India must make up its
mind, the planners must make up
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their mind on the priorities which they have
imposed. Nobody questions that we should
not have industrialisation. Nobody questions
that we should not have heavy industries
wherever they are necessary but the question
is of priority of resources and the priority of
attention.

The question is how long and in what
manner our people would rise to the ini-
tiative for development. Why can't the
Government think of being partners of the
people in their initiative for development?
This is the basic problem which 1 feel the
imperatives of development raises before us.
The imperatives of development are,
therefore, is a question where we have to see
that the people are enthused to develop their
own initiative. This initiative today is not
coming forth because we are developing a
political system which is authoritarian and in
this authoritarian system, in a system where
State power is even widening at a
frightening speed and with frightening
dimensions, initiative of the people is likely
to be killed and it is this which is at the root
of our slow progress in the removal of
poverty.

I would now like to say something about
the question of our foreign relations referred
to in the President's Address, and then I will
come to Gujarat. [ am a strong advocate and
believer in non-alignment and this, I think, is
one of the corner-stones of our policy, not
only foreign policy but national policy. I
think in any of our disputes and disagree-
ments, whatever it may be, this is our
universal agreement that we should be non-
aligned and we should pursue the policy of
non-alignment in letter and; spirit, strictly,
and no amount of pressure on that account
should dilute or undermine or colour our
pursuit of the policy of non-alignment.

Now, Sir, coming to the question of
Gujarat, yesterday I was rather surprised that
in spite of the fact that newspapers have
published that the Gujarat Chief Minister.
Babubhai Patel, has written to the Prime
Minister inviting an open parliamentary
investigation in which he has said that
barring the few incident* which took
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place during the recent elections for about
were 4400 seats, the elections were most
peaceful and free ever held in any part of the
country . . .(Interruptions) , . . and he has
said and I quote from his letter which he has
written to the Prime Minister:

"Immediately after I read the report
regarding your interview, I announced
publicly that the Centre may, if it so
desires, appoint a Parliamentary Com-
mittee to enquire into the allegations of
widespread violence in the State during
the Municipal Corporation and Pancha-
yat elections. I also gave an open invi-
tation to the journalists from all over the
country to visit Gujarat and to hold an
independent inquiry and bring out the
truth about the allegations."

"We have so far not detained any one
under MISA for political purposes. If any
Congressmen have been arrested, they
may have been arrested for some
substantive offence, just as members of
other political parties have been arrested
for substantive offences."

Gujarat during the President's
Rule though the seats contested were
comparatively few, as many as 18 elec-
tion meetings were disturbed. 65 other
incidents between the rival parties had
occurred and there were 32 cases of
breach of peace during the polling and in
all nearly 270 persons were injured..."

This time 27 cases of breach of peace
have occurred. So there is no denial that
here and there a few cases have happened
but to say that this was the generality of the
situation is utterly baseless, utterly wrong.
The elections have been very peaceful and
the results have been very good. 29,73,000
people have voted for the Janta Front in the
rural taluga panchayat electinos against
26,55,000 or so for the ruling Congress. . .

(Interruptions)

AN HONOURABLE MEMBER : How
many districts and talugas have been cap-
tured by the Morcha ?
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SHRI RAMLAL D. PARIKH . Mr.
Deputy Chairman. Sir, I am just stating my
facts and I am open to correction and
subject to correction. I do not believe in the
doctrine of infallibility as my friends on the
other side belive. I am subject to correction.
Let me say, Mr. Deputy Chairman, that in
108 taluga panchayats, Janta Front has a
majority of votes. The number of votes is
larger. In 108 taluga panchayats, people
have roted in larger numbers. (Time bell
rings)

The election of two-thirds seats are over
and for remaining one-third the results have
come yesterday. Out of 1300 and odd, 671
representatives of panchayats have been
elected on the Janta Front. (Time bell rings)
I will take two or three minutes more. I do
not want' to take more of your time. But
please allow me five minutes.

MR. DEPUTY CHAIRMAN : You take
another two minutes and finish.

SHRI RAMLAL D. PARIKH : This
is an important development which should
not be neglected, which should not be
considered an unimportant thing and if the-
people are organising themselves into this
type of alternative, if they are organising
themselves into a good political system, in-
stead of having splinter groups if they are
coming together, it should be welcomed;
they should be helped and encouraged. This
is also one of our national requirements. The
Janta Front therefore has become a symbol
of the people. We have to have a national
alternative to the ruling Congiess with
which people are not satisfied and nobody
can deny this.

And about the programme, Sir. so many
things were said. The Gujarat Government
of Janta Front which has been elected
recently, in last six months has done some
of the most important things. The first thing
the Janta Front Government did was that is
recognised the opposition and it offered the
Cabinet rank to the Leader of the
Opposition which. I am surprised why
they have not accepted..
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[Shri Ramlal D. Parikhl The second thing
it has implemented is its pledge to have the
local bodies elections restored, irrespective
of the party from which a person came, the
Janta Front has been pleased—even if the
ruling Congress came, we did not mind. It is
the Janta Front which has restored the demo-
cracy and which has taken democracy to the
grass-roots, to every village and every town.

MR. DEPUTY CHAIRMAN: Now you
wind up.

SHRI RAMLAL D. PARIKH: Another
most progressive measure taken was the
attention to the weaker sections like landless
labour whose minimum wages were raised
from Rs. 3.50 to Rs. 5.50. This has been
implemented from 5th January, 1976.

MR. DEPUTY CHAIRMAN: Next
speaker.

SHRI RAMLAL D. PARIKH: Only one
minute and 1 will conclude. About the
foodgrains, as against 8 kilos per head, it has
been increased to 12 kilos per head. All the
students in hostels are being given food
grains etc. at controlled prices.

(Interruption)

Many items of the 20-point programmes
have been implemented out of our 62 points
programme. Let us not quarrel about the 20-
point or the 60-point programme. Those
items are covered. One of the most
important things is that a Minority
Commission has been set up in Gujarat to
look after their interests.

MR. DEPUTY CHAIRMAN: I call the
next speaker.

SHRI RAMLAL D. PARIKH : Just one
minute. I will conclude.

MR. DEPUTY CHAIRMAN: You
complete the sentence, if you like.

SHRI RAMLAL D. PARIKH: I am
just finishing. And the last thing is that
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yesterday Dr. Dutt referred to an interview
to an Italian newspaper by Shri Morarji
Desai. I wish this had been raised in his
presence. I wish if this was taken seriously
Morarji Desai should have been called here
to answer this. On the face of it, it is a
distortion.

MR. DEPUTY CHAIRMAN:
Mr

Manubhai Shah.

SHRI RAMLAL D. PARIKH: It is in
Sepember or October, the alleged interview
was published and question is being raised.
Now I am sure it is a distortion Morarjibhai
would never subscribe to any creed of
violence. He is wedded to norv-violence.

Thank you very much.

SHRI MANUBHAI SHAH (Gujarat) :
Mr. Deputy Chairman, Sir, I am happy to
support the motion of thanks on the Presi-
dent's Address and think that it has given us
a very constructive and comprehensive
programme for the next year. Therefore,
Sir, 1 was very sorry that a learned friend
of mine Mr. Goray should have described
this Address, comprehensive and detailed
as it is, as a drab Address, and perhaps he
wished that such an Address should not
have been delivered at all. If he had gone
through the contents of this Address, he
would have found that the economic
policies which have produced good results
in the last six months and before have been
further highlighted by larger provisions in
the Plan for economic growth, and
particularly for the rural sector of the
economy, the down-trodden, the clearance
of the slums and various other aspects to
which he fervently referred yesterday.

Now, Sir, apart from the economic con-
tent of the Address, I would like to place
before you how democracy in this country
has been supported by this party of ours,
and the democratic values have been che-
rished all along. I need not go into the past
history, but even at the present time
whenever an opportunity has come to insist
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vn democratic values, it is this side of the
House, Sir, if I may say so without any fear
of contradiction, which has acted both within
the Parliament premises and outside. My
friend Mr. Ramlal Parikh should have been
here earlier. Then he would have seen, as a
Member of this House, the behaviour of
some of our Opposition Members. In fact, 1
who have been here for over two decades
thought. What type of opposition in this
country we have built up '? What type of
resistance to ideas has been developing
in this and the other House ? Most the
Parliament be a cockpit for shouting and
counter-shouting and if one has strong lung-
power, he is the leader of the opposition.
Both in this House and the other House
had come to a position where one could not
sit and feel that they were Members of this
august body. But 1 am not going into
thatt I am coming to
this basic question : Before the emergency
what was the condition. I may draw the
attention of the hon. Members of the House
to what happened in December, 1973 in
Gujarat. A duly elected Assembly was there.
We had 140 seals out of 168, a strength
which no party in the democratic world—not
only in India but anywhere else—could have
commanded in any House. We had 140 seats.
The Government of my party had put in pro-
grammes. Shri Ghanshyamdas Oza's Minis-
try was one of the most advanced Ministries
in the country. And everybody has to
acknowledge that we had got most of the
progressive measures. That Ministry had to
be altered, a new Chief Minister came, and
the same programme was continuing. Now,
what happens ? The Opposition thinks that
they should now see that the Government is
ousted on minor flimsy grounds, and a new
movement is started. We do not mind if in
the Assembly, when the Bills are being
brought forward or when various measures
are suggested, voting is taken and we are
ousted if we are in a minority. But no. They
came to my house for three days. Thirty boys
who were sitting there were asking me to
resign I asked them, "For what should I
resign ? Have I done anything wrong ?" They
said, "No, you have not done anything
wrong.
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Your party in the Assembly is wrong and
you must resign." 1 want to ask Shri Goray:
Before he preaches to us, he should have
told these people at that time that was not the
way in which democracy could function. If
you yourselves, if the Opposition Members,
erode the values of democracy, can they
expect us to sit like silent boy* and say 'yes'
to everything being done ? 1 did not submit
my resignation. Even into the Gujarat
Bhavan I was not allowed. The boys were
there. Our friends were sitting there also.
This is only a minor incident.

In one of the constituencies, in Bhav-
nagar, Shri Pratap Shah was asked to resign.
Because he was not resigning, hi* son was
abducted and it was threatened that he would
be taken away. And you expected that Shri
Pratap Shah would succumb to the threat and
resign. But he was a brave man and he did
not resign. Shri Madho Singh Solanki's
house was raided and Rs. 38,000 worth of
furniture was destroyed. If Shri Parikh goes
there, ha can see the burnt furniture, it is
even today visible to the naked eye.

It is not a question of the Janata Morcha ;
it is what is the shape of the Janata Morcha.
It is one of the most violent parties in the
country, with the Jana Sangh therein, backed
by the RSS. Their para-military force operate
even today. The Janata Morcha is nothing
but the Cong.(O) which has been clutched by
the iron hands and claws of the Jana Sangh
and the RSS. And they are the people who
are operating behind. I want to warn and
caution Shri Goray : Before he upholds the
values of democracy, he has to clinch the
issue and bring back democracy, and see that
these violent people are taken away.
Otherwise, India will be dead; India will
succumb to these forces, and what we have
been cherishing from the time of Tilak,
Gandhi and Nehru—even Shri Goray—will
be lost irrespective of the party, whether I
belong here or somebody belongs there.
Democracy is not a single-sided value.
Unless
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and until all the forces in this country play
the game together, it may not survive. We
might do some excesses; our own party
might have done some mistakes. We are
not super-human that we do not make
mistakes. Then we should be corrected ; if
Shri Goray or Shri Mariswamy or Shri
Parikh or any other friend tells us, we do
not mind correcting ourselves. But this is
not the way.

And what happened ? Sir, the Ministry
had to be dissolved because a great man of
this country fasted so that the Assembly
should be dissolved. I was very sorry when
he did that because we had expected better
values from him, he being an upholder of
democracy and having been with us as our
leader for years and decades together. We at
least believed that he would not force us.
This was coercion—T do not use the word
'fascism'. Because the life of a dear man
was involved, we had to succumb to it and
we dissolved that House. This is destroying
the values of democracy. This should be
understood by the Opposition: DrlVe-rent
types of forces are coming up. an I that is
why the emergency has come.

Emergency is not a permanent feature.
We are the greatest upholders of democracy
and [ would assure the Opposition Members
that this Prime Minister and this party,
which has inherited the great heritage from
Mahatma Gandhi, will not allow democracy
to be whittled down by one bit. I can narrate
any number of events that took place in
Gujarat in which all our members, 86
members, were coerced. One gentleman's
head was shaved and he was taken on a
donkey all over the place. Do you believe
that democratic values can be upheld by
such things ? Why couldn't you fight us in
the Assembly ? There was an Assembly and
you could have called it six times or ten
times in a year. You could have brought
measures; you could have taken a vote : you
could have brought a motion of no-
confidence ; you could have asked us to
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modify our ways if we were wrong. Then 1
had the privilege of being present when the
Chief Minister had a meeting with young
people. He was saying "you have brought
charges of corruption. What proof is there ?"
They said "We have a tape record". He said
"Will you kindly produce t '.' 1 want to try
that man. I shall see that proper investigation
takes place." But no tape record came, no
evidence came, in spite of the fact that
several times people were reminded. And
Babubhai Patcl had headed a commission
which tried to probe into alleged corruption.
Did a single piece of evidence come? If
merely on the basis of hearsay and gossip,
you go on levelling charges, create a monst-
rous type of approach and then say "These
are corrupt people who should be removed".
What crime have we committed? We were
servants of democracy. We were serving the
public here and all over India. Is it that you
expect we will keep quiet and you can go on
insinuating? What did Motherland do during
the period of Dr. Zakir Hussain ? i am
merely mentioning it to bring to your notice
that it takes two hands to make a clap, not
one hand. I have had the privilege of
working with Dr. Zakir Hussain, one of the
purest men. Organiser and Motherland
wrote such stories only because he was a
Muslim or he was a person they did not like.
Therefore, when you want to preach
democratic values, I would plead with the
leaders of the Opposition and members of
the Opposition that you should also uphold
democracy and democratic values. Then you
would find us more responsive than any
Opposition party you know of in upholding
democratic values. Now, after that the
raiwlay strike took place. That was planned.
It may not be in the minds of those who were
associating themselves with it, but it was
certain internal people who were controlling
the entire party and the trend towards the
railway strike. In a country so poor, in which
every nerve of the economy should be
accentuated so that poverty is removed, so
that the rural areas are benefited, so that the
humblest can enjoy something, you
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bring in a niil\v;iy strike. And on what
matter ? If you examine it dispassionately,
it could have been settled easily. But there
was a railway strike which greatly added
to the momentum of violence that was gene
rated in this country. How many Vice-
Chancellors in the last two years b*?e
shaken their heads ? I have been a student
for many years. We thought Vice-Chancel
lors were Kulapatis who should be respect
ed. But they were browbeaten and
"gheraoed" and those '"gheraos" wers
silently watched. Has any Opposition mem
ber said that these should be stopped? It
was in their hands. I make bold to
say that many of them  had
influence on these people. Hut let them
understand now that these were the forces
which were behind them and the uell-
minded Opposition people should know that
until and unless they bring back values,
this RSS is not to be controlled and the
Anand Margis will never learn their les
sons. The Chinese and various foreign
forces, including some of the Western
powers, are trying to see that India never
giows. that India does not remain a demo-
i.,ivV, that in the Asian continent, the
power balance is lilted again so that India
is not allowed to develop and become a
strong democracy. Therefore, we have to
be more careful. For the first time in the
history of India, after 500 years we have
achieved independence where the smallest,
the humblest man can rise to the
highest  position. In thatcountry

you want Babu Jagjivan Ram's meeting to
be disturbed. I make bold to say that in the
Assembly elections, even when the State
was under President's rule, the parties of the
Opposition Front, the Janata Morcfta,
guided by the RSS forces, were disturbing
most of our meetings. I have addressed
more than 180 public meetings in the last
six months because there were elections and
elections all the time. Flow many meetings
were disturbed by the Opposition? Will you
kindly give a single ins!.>iiec where
Congressmen created trouble MI \our
meetings ? We have also enough people
with us. But we would not do that. That is
not the way in which we will be 3> RSS,75-
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have. But they were always disturbing out
meetings. 1 do not mean to say that every
one among them was doing it. But there is a
regular class of people for whom R.S.S.
collect goondas and they do nothing else but
to disturb Congress meetings. Hon. Shri
Sisodia was with me. Pratibha Behnji was
with me. In that chowk there was one hour
meeting. No Congressman was disturbing
the meeting. We got a majority in the rural
side. We were not powerless there. You are
talking about Parliamentary Committee.
What can the Parliamentary Committee do?
The horses have left the stable. Elections are
over. These things happened at that time.
Did the Chief Minister issue one statement
about the murder of Ibrahim Qureshi?
Victory was not so important. Fairness to me
is more important, 1 asked Mugla Begum to
go to Sayala constituency. She is a Muslim
lady. She went there and Ibrahim Qureshi
said that voting was peaceful. Ismail Pankhy
was the Janta Morcha candidate. Shri Vinod
Sefh, Minister of the Janata front, addressed
a meeting in that very place the nre-vious
day of the polling. Ibrahim Qureshi was
promised all support, but when he was
murdered, nobody was there to support him.
He was just thrown away. There was no
sympathy for him. What was the Police
doing when it happened 7 I was a near
witness. I would not tell a lic at exaggerate
the facts in this august House. Condemning a
Party does not make democracy. I won't do
that. They do not like us. They are afraid
that our message will reach everywhere. To
that analysis I will come a little later on. All
that I would say is that opposition should
mend its ways. What is happening in the
university campus. You go and see how the
Vidyapeeth functions. You give the s*n-
dents all sorts of incitement to violence.

It is not only murder that has taken place.
That is not the only thing. If We win the
election, then it is rigged election If the
opposition wins, it is fair election. In
Surokwa 24 ballots marked with Janta front
symbol were caught red-handed, | ara
merelv mentioning this fact to bring
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[Shri Manubhai Shah] put the attitude
and behaviour and the type of thinking and
ideology which are behind these acts.
Certain bad elements take advantage of the
goodness of some well-meaning persons
like Shri Rarfllal Parikh and Gorayji. Many
good people are in bnd company. And they
take advantage of their goodness.

About the elections 1 want to say that, ii
Jana Morcha wins then it is Congo's victory.
That is how it is interpreted. What has
happened in Rajkot ? Out of 51 seats how
many seats were won by Congo'' I say
that Congo was liquidated in the birth place
of Mahatma Gandhi where he created history
with his Satyagraha movement. It was
from Rajkot where the whole movement
against Princes got its inspiration. In that
Rajkot eleven Congress (O) members
succumbed to the Deepak  symbol. What
does it show ? Don't  you care for the
charkha and the lady spinning the v, heel'.' It
is a cherished thing and it is a cherished

"ymboffl ~Why should your people.  Mrs.
Taka and other ten people, take to the
deepak symbol ? Have you come to  that

level ? Have we come to this level that we
should go to the deepak symbol in order
that we might fight the elections ? Sir. it is
not the Janata Morcha. I again symbol.
Why should your people, Mrs. RSS, the
Anand Margis, the Fernahdes e*Oup and
this type of people, who have no respect
for democracy and who have absolutely no
democratic values and who do not like
democracy and who want ft-. go to the
fascist path of violence, who are the guiding
spirit hehind the opposition of the Janata
Morcha. Tn the Rajkot front. Sir. we lost it
and we acknowledge it. Rut, what does the
Chief Minister say ? He says that what
we have done in Raikct will be repeated in
Baroda and Surat.  Sir, they got a majority
and we accept it. But they Issued a
statement that in the pan-cbayat elections the
Congress has not got the majority and has no
support and the Congress will be wiped out.
Now, when we win, when we win in 13
parishads out of 18, Mr. Ramlal Parikh
quotes  these figures. When we win, they
need not have
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, to acknowledge it. The Secretary of the i
Assembly party, Shri Hindubhai, was sitting in
the circuit house in Surat and he made I an
announcement that out of the 18 parishads,
they will win 17. I said, "You are very
merciful. Why did you leave one for us
7. 1 was telling him This on the spot and I
said, "Hindubhai. 1 would have been very
happy if you could win all the 18, you would
win 18 out of 18". He said, "No. In
Surat it is very sirong and we have to give
one". Now, Sir, we have seen it. 1 do not
want to take the time of the House and give all
these details. But I would like to tell that when
the indirect elections come, all these 13
districts will be ours and we will win.
The majority is with us and the rural
people are with us.  Even if some people
have not voted for us and voted for them, even
then, what is the score of the Janata Morcha
? 38 out of 180 taluka panchayats.
But we have got 120 and they have got only
38. When there is no Congress in the field,
all are Janata Morcha candidates and that is
the fact. But here some independents also
have captured some seats and they have
got 17.  What did they say in respect of the
Ahmedabad elections ?  "We will get a vote

of no-confidence if we do not win". They
have  not actually won  and yet no-
confidence vote has been passed. The

statement was that out of 105 we would get
only 20. But even that was too much for us
because we cannot digest even 20. Rut we got
51.  Perhaps we did not forecast properly.
But, out of this 105. 54 scats have gone to
the Janata Morcha. consisting of all the
Congress (O). the hotchpotch of all persons,
the BILD. the Jana Sangh, the RSS  and
others, and we are 51 solid. In our place,
where the labour is predominant, out of 38
seats, the NLP, which was founded by
Gandhiji, could not win because it went the
wrong way and it went to the Jana Sangh and
the RSS wedded to violence and non-
democratic attitude and it lost. ~ That is why
labour has voted you out completely and we
have all the labour with us, 80 per cent of
them, who are in these areas. Tt is the poor, the
downtrodden and the labourers who have voted
forus. The rich and big people are not



165  Motion <>f Thanks
with us. This is the proof. Certainly, the rich
people are against us. Mr. Marisvvamy is not
here now. He was telling that those who are in
power have not the backing of the big people.
1 am sorry for him. He is the one person who
belonged to one party which had the backing
of the great Capitalists in the country. And.
who have supported us ? Not the millowners of
'jurat and not the rich people of Rajkot. it is the
poor people living in the villages who have
voted for us and it is the poorest of the poor
and not the kulaks who have supported us and
it is not the til null wallas or the oil mill
owners who have supported us and we do not
need then support also because if we lake their
support, they will come in the way of oui
socialist and rural development programmes
al?d the programmes of development that vie
want to implement in our country. Sir i do not
want to say anything more because my time is
already up. But I would say that the Harijans
and the Wagris who are the poorest in Gujarat
were prevented during the elections of
Maniben and Makh-wana from voting. Twelve
thousand people were surrounded by the
kulaks. That Was why they lost. The inquiry is
still going on.

Many things have to be said, but time
is short. I do hope that the Janata Morcha
will learn a lesson. I have myself heard
ihe slogan of the Opposition Forces : Come
:0 Gujarat, Come to Delhi. But Delhi is
not so near. Delhi doorast................... (Inter
ruptions). At one time we heard the
"ihootistan' radio : We will go to Chandni
Chowk and from Chandni Chowk wc
will come to Anarkali. But they
were buried in Ferozabad and Feroze-
ptir. The brave men of India destroyed
their Patton tanks. I am not saying, Sir,
that the emergency is for ever. The emer
gency is only a temporary phase. It is a
drastic remedy for a drastic disease. When
a man is suffering from an acute disease.
when a life-and-death struggle is going on,
to save that man you have to give some
drastic remedy. The Prime Minister has
herself said that it is a temporary phase;
it is a shock treatment. When a man loses
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his balance—I won't call him insane—thai
type of shock treatment has to be given. If
there are excesses done in censorship, Mr.
Om Mehta, my hon. friend, and the
Government will certainly look into it.

The Slum Clearance Board in Madras is
not the only Board of this kind. Gujarat has
got a Housing and Slum Clearance Board
since 1972. But, anyhow, if there are any
excesses done, they would certainly be
looked into.

Before 1 conclude, 1 say that as far as the
present rule is concerned, it is purely in the
direction that any constitutional changes
will be for the uplift of the poor, for the
uplift of their social and economic life of the
poor, for taking away the right t"> property
from the Fundamental Rights enshrined in
the Constitution or for something whereby
the shackles of poverty can be broken. The
Prime Minister has clearly slated that we
will not interfere with the autonomy of the
States. There is no idea to take away their
powers. But certainly if some fundamental
changes after 20 or 25 years are needed,
with the consent and the widest dialogue
that has been promised, those will be
considered, and it is for the two august
Houses to consider and decide what is best
for the country.

Therefore, Sir, in the end I can «ay that all
those doubts which my friend . Mr, Goray
and others have about democracy should be
removed from their minds, and they should
come to a more understanding frame of
mind, so that from this great country of ours,
which has for the first time during the last
several centuries, seen the dawn of freedom
on progressive and socialist lines, poverty
can be removed.

MR. DEPUTY CHAIRMAN : The House
stands adjourned till 2-15 p.m. We sit till 6
p.m.

The House adjourned for lunch at twenty-
three minute-of the clock.
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Che House reassembled alter lunch at
seventeen minutes past two of the clock, the

opadhyav) in the Chair.

THE VICE-CHAIRMAN (SHRIMATI PI
RABI MUKHOPADHYAY) : Dr. Mathew
Kuriari.

DR. K. MATHEW KURIAN (Kerala) :
Madam Vice-Chairman, I rise to make my
speech opposing the main thrust of the
President's Address. Madam Vice-Chair-
man, during the last session of the Rajya
Sabha, Members of our pam had stated in
very categorical terms that our partv the
CPI(M), was totally opposed to the
emergency. Our party had pointed out at thai
lime that contrary to that all claims of the
Prime Minister and the ruling party, tliL
emergency was proclaimed not to fight
rightist and fascist forces, but to pass on tl
burden of the economic crisis which was in
fact a product of the wrong economic
policies of the Government, on to the work-
ers, peasants and other common people. The
developments in India, since the proclama-
tion of emergency, have confirmed the cor-
rectness of the above assessment.

Yesterday, Dr. V. P, Dutt, moving the
Motion of Thanks to the President, made a
plea for a responsible and democratic
opposition. But he remained silent on the b:
ic question How can the opposition
function in a responsible manner and
democratically while the basic rights of the
opposition are curtailed and obliterated
under the emergency and the draconian laws
initiated and passed by the Government ?
Dr. V.P. Dutt also claimed that the people
had  enthusiastically =~ welcomed  the
emergency. Madam, the enthusiasm seems
to be so much that the Government has to
postpone the elections for another year. The
Members of the ruling party claim that the
opposition was impatient so far as the
verdict of the Supreme Court was
concerned. In Fact, I would like to .ail a
counter-question : Why is it that the ruling
party was so impatient and did not
wait
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for- the Supreme Court judgment on the
basis of the then existing law ' The Prime
Minister could be cleared only by chancing
the law and the Supreme Court had to take
into account the new law.

Madam, the working people have been
subjected to ruthless exploitation ever since
the emergency in a continued and more
vigorous form. It has been there for the last
28 years since Independence and the period
of emergency has witnessed further ruthless
exploitation of the people. People have been
deprived of the basic freedoms to ventilate
their grievances. On the other hand this is an
important point I would like to make those
who arc sitting in the pinnacles of economic
and social power, the monopolists, both
Indian and foreign, the landlords and other
vested interests have been allowed to further
fatten themselves and unlcasc a reign of
terror against the people. Despite the sugar-
coating by the Government with reference to
the 20-Point Economic Programme, the
reality of the Indian situation is very clear.
The working class and other working people
have been the worst victims. The
employers are today able to resort to all
kinds of victimisation—lay-offs, closure
retrenchment, increase in workload, resort to
wage cut, and so on. And the\ cannot even
strike because tinder the draconian laws of
the MISA and the DIR. their freedoms will
be curtailed. Similar is (lie fact of employees
in banks. LLC, commercial and other
establishments. public undertakings, Central
and State Govern ments. Their rate of
dearness allowance has been systematically
reduced, and their right to organise freely
has been curtailed. If the employees dare to
protest, they are threatened under the MISA
and the DIR. The freedom of expression
guaranteed tinder the Constitution has been
totally obliterated under the Emergency. The
Press, \wu\cr a brutal censorship cannot
publish any criticism of the Government or
the ruling party. People are today mortified
by the extent to which the press censorship
and curtailment ul freedom of speech have
taken place. And now the
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Government h;is come out with a new set
of ordinances which have made the publi-
cation of any matter which the Government
considers might create disaffection against
the Government a punishable offence.
Madam, you will agree with me that this is
going too far. What is left of democracy ? I
would only like to quote the 'Blitz' which
has been a consistent supporter of the
ruling party and the Prime Minister.  To
quote. Madam, it says

""This set of laws makes the position d
those of us who have been consistent
supporters of the Prime Minister's poli-
cies since 1969 right through the Emer-
gency very embarrassing. When we face
the next critic, we are bound to feel
shame-faced and are forced to stay silent
guilty silence."”

Madam, I would like to prove by what-
ever data is available with me, data which
has trickled from the censored press, that
the Fmergency has been used consistently,
as a matter of policy, to fatten the monopo-
lists and landlords and against the interests
of the working people. Emergency and the
curtailment of freedom of speech have been
coupled with a clearcut enunciation of
policy by the Prime Minister that there will
be no further nationalisation. No wonder
that Shri K. K. Birla. one of the high priests
of Indian big business, has shown great
enthusiasm in supporting the 20-Point
Programme and Emergency provisions.
The enthusiastic support of the monopolists
was ensured on a continuing basis by a
series of concessions to private industry.
Blatantly enough, there is- no mention of
Indian monopolists and foreign
multinational companies in the 20-Point
Programme. Their power will continue un-
abated. Not a single mention in the 20-
Point Programme and even the President's
speech makes a studied silence on this key
question of power, forces which control the
Indian economy in terms of the money
power. There is no mention of it in the 20-
Point Programme. It is not accidental.

[7 JAN. 1976]

On President's Address 170

Madam, that this has happened. In
November, 1975, after the Fmergency was
declared, Shri T. A. Pai announced a ma
concession to the big business—a blanket
exemption from licensing to 21 industries in
the medium sector and permitting unlimited
expansion of 30 other industries in which
multinational corporations and Indian
monopolies operate. Again, on November
25, 1975, sugar magnates got a bonanza
when the Government announced higher
percentage of levy—free sugar to new sugar
factories and expansion projects of existing
unit apart from generous concession.-, in
the excise duty. A minimum of Rs. 250
crores has been given to big business by the
Bonus Ordinance which has also come as a
bonanza after the Emergency to big
business. Madam, again, in November
1975. the textile tycoons got an enhance
ment in the price of standard cloth and a
suspension of further production. The alibi.
of course, was that the standard cloth had
piled up for want of demand. I will come
back to this question of recession  very
soon.

Faced with these and other realities,
Blitz, the consistent champion of the Prime
Minister's cause, said on December 6, 1975
and I quote "The Government's economic
policy, paradoxically enough, has been
strengthening the roots of fascist forces
instead of digging them up. The thrust of
the economic policy during the past five
months has been to fatten the private sector
and pamper the profiteers". This certificate
to the Prime Minister has come from her
own follower.

Madam, despite emergency and the ruth-
less curtailment of the freedoms of the
people, the economic crisis has not been
averted. It will be wrong to think that the
economy is poised for recovery and
healthy development. On the contrary, 1
would say that what has happened is that
there has been a movement from the peak
of inflationary crisis to the perilous depths
of one of the worst recessions in
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mounting unemployment and poverty of the
people. In their attempts to solve the
inflationary crisis and ward off the possible
political crisis, the Government has resorted
to emergency but they have landed
themselves on the precipice of a deeper and
more acute crisis. In proof of what I say I
would only like to quote a few figures
although I have got a long list with me. I
have  here, for example, information
published after emergency in Blitz which says

lhai s-ace  the proclamation of emergency
over thirty thousand workers in West
Bengal have been made victims of lay oil's,

closures and lock ouls. During the last one
month, l.e., in October, according to Blitz,
11,000 textile workers were thrown out of
jobs in West Bengal. Again, you find
from June 26 till November 13, 1975,
during the period of emergency, there were
41 lock outs in West Bengal affecting 21,150
workers. I have got more figures for
West Bengal but I would like to show
that this is a pattern not only for West Bengal
but for most of the other States also. In
Maharashtra, since July 1975. 234 units
laid off their employees numbering 11,984.
After emergency another 116  units
retrenched their workers numbering 1.273.
In Delhi. 1500 workers in 17 big oil mills of
Delhi  were laid off between July and
October. In Kerala, in the tile factories there
is large scale retrenchment and lay off. In
the Ernakulam in Alw.iye belt people are
being threatened with lay off and
retrenchment.

All this brings me to the fundamental
question as to what has happened to the Fifth
Five Year Plan. In one of the -earlier
discussions in this House I bad shown that the
Fifth Five Year Plan has been a non-starter
and the new emergency provisions will not
help to suparcoat the reality that the Fifth Plan
was dead before it was born. Fven an increase
of 23 per cent in the outlay during 1975-76
would not improve matters because the real
investments in the public sector have been
going down on account of inflation. ~ Basic
industries
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in steel, aluminium, steel pipes, commercial
vehicles and other engineering industries,
fertilizer, tractors and so on are facing a
serious recession. Small industries are in
doldrums. Traditional industries like coir,
cashew and handlooms are facing virtual
ruination.

This brings me to the question of self-
reliance. What has happened in the emer-
gency is that without being in the limelight
Government has continuously been wooing
foreign monopolists. Even yesterday you
must have seen the statement which appeared
in the press, i.e., Indo-UK. accord on joint
production. Foreign monopolists are being
allowed without the Parliament having a say.
Self-reliance is being eroded by supporting
multi-national corporations and so on.

This brings me to the very vital question and
the very purpose of emergency. The ruling
party claims that the emergency was
clamped down to fight rightist and Fascist
forces. 1 would like to ask the counter-
question : Who are these forces who
generate Fascism and  authoritarian rule ?
Studies on Fascism show that big business,
multi-national  corporations. CIA which
operates through these agencies in-cluding
multi-nationals are to be counted as the
main forces which support counterrevolution
and Fascism. What is the reality, The reality is,
as I have suggested. Government has
allowed monopolists—both Indian and
foreign—and multi-nationals to thrive during
emergency without Parliament having the
opportunity, without the Opposition having
its searching eye  on these developments.
They have been having a hey-day.  Profits,
have been soaring in the private sector. No
wonder that Comrade C. Rajeswara Rao.
General Secretary of CPI voiced his
apprehension about the rise of authoritarianism.
As reported in Blitz dated December 27. 1975
: "He is of the opinion that the 20-point
programme announced by the Prime Minister
can go a long way in helping the down-
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trodden, but he is disappointed with the
performance. The implementation of the rural
part of the programme, he said, was tardy, and
in the industrial sphere it was being done in
reverse." It is precisely this point that I have
emphasised. The djve-lopment in the industrial
sector, in the sector of monopoly capital has
been a policy on the reverse. Instead of
implementing what they proclaim, they are
going, Madam, in support of the monopolists.

Regarding the rural sector of the Plan and
the proposed programmes,  what are the
realities ? Of course, to sweeten the
bitterness of the emergency, the Prime
Minister and her ruling party have included in
the 20-point programme certain things about
land reforms. But what is the reality?
On the enforcement side it has been a
big flop. In a study presented on the eve of the
Chandigarh conference of the AICC we find
that all  over India, according to the
figures declared surplus of land was
6,54,620; land taken possession of, only
3,23,661; land actually distributed tvj
beneficiaries, a much smaller figure, only
1,36,637. Madam, this is in i he background
of the performance of the United  Front
Governmnet of the Communist Party of
India (Marxist) in West Bengal where in a
few months the UF Government was able to
distribute  four lakh acres of surplus land.
This is the same story which was repeated by
the Communist Government in Kerala during
1957-59 and the United Front Government
dining 1967-69.

Again I quote New Age, the organ of the
CP1 dated November 2, 1975. A report from
Chandigarh said : "Several cases of how big
landlords in collusion with local police arc
making a mockery of the land reform
measures have recently come to light and,
what is even worse, the State's Revenue
Minister, himself a big landlord, is shutting
his eyes to these incidents and preventing the
State Land Reforms Advisory Committee
from intervening." Madam, it is a very
serious matter. Here is a case right in
Chandigarh. the venue of the AICC,
where the State

Revenue Minister, according to the allega-
tion made by the CPI in their paper, is
preventing even the Advisory Committee
for Land Reforms from intervening.

Madam, to conclude my last point, who is
responsible, therefore, for strengthening
Fascist, authoritarian forces in the country?
1 would say that the responsibilty should be
squarely placed on the ruling party and the
Government for supporting monopolists and
multi-nationals and indirectly permitting the
CIA to have an arena for operation. Who
started the authoritarian, Fascist tendencies
in the country ? Back in 1959, the present
Prime Minister who was then the Congress
President was instrumental for dismissing
the Communist Government of Kerala when
the Government still had a solid majority in
the Assembly through the so-called
Vimochana Samaram. Who took politics to
the street ? It was in 1959 that the Congress
Party under the Presidentship of Shrimati
Indira Gandhi took politics to the street and
artificially created a situation in which the
Central Government intervened and
dismissed the Government.

Similarly, the rigging of elections tn
West Bengal in 1971 is now a common
knowledge. Madam, therefore, my conten-
tion is that the root cause of fascism and
authoritarian tendencies lies in the economic
and social policies of the Government pro-
tected by the political leadership who have
no will to implement anti-monopoly, anti-
landlord policy.

On behalf of my party I demand retracing
of this dangerous path, the wrong economic,
social and political policies. We demand the
lifting of emergency, release of all political
prisoners and annulment of all the draconian
laws, like DIR and MISA and I demand that
the Government instead of continuing their
rule without the mandate of the people,
should face free and fair elections and really
get the verdict of the people. Tn fact the
Government is afraid to go to the people on
the basis of the 29 years of their performance
and this six months' period of emergency
during which there has been intensification of
re-
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cession, increase of unemployment and
misery. And it is precisely for these reasons
that the Government is afraid to face the
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people. We demand immediate retracing of |

the steps so that this country can go forward.
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AT AT HETS FIAT
SHRI DWIJENDRALAL SEN GUPTA

(West Bengal) : I rise to speak in support of
my amendment. In fact, we are at the
cross-roads. When we hear the Govern-
ment side, it appears that they are con-
vinced that lhere was the necessity
to declare the emergency. We are told
all about the noise that was prevailing in the
country. I would ask the Government what
was the noise about ? Do you hear only
the noise ? Don't you see the reason behind
the noise ? If there was poverty in the
country, if there was unemployment in the
country, if there was corruption in the
country, was it not the function of
the Opposition to make noise so that it
might reach your ears ?  Will you see the
noi*e only and not the reasons forit? If
the Opposition was critical enough and took
up the cause of (he people which it
ventilated here, will you see only the noise
of the Opposition and nothing else ? Will
you not see that the press also was with the
people or with the people's cause? Was tha a
fault of the press that you will gag its voice
? What was the fault of the Opposition that
yon will ban all their meetings and
vou will put the leaders of the Opposition
behind the prison bar'.! I want an answer to
this, I do not for a moment suggest that
there was no noise ; there was noise. It
might be that the noise was too loud also. It
might also be that Mr. Rajnarain at times
exceeded in this house. Did no( Mr.
Bhupesh Gupta exceed his limits all these
years since 19527 Will you put a man
behind the bar because he makes a noise
here in the House 2. If one makes a noise
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outside the House illegally, or against the
people's interest, is not the arm of law strong
enough to catch him, put him under arrest, try
and punish him ? That is the logical step.
Then why this emergency ?

We hear that there is a lot of indiscipline,
and that is why you have declared the
emergency. The Opposition is in a minority. If
the minority is a little undisciplined that is
tolerable. What about the majority ? The
majority mu”t be tolerant. But they make
more noise here, they lack the sense of
urgency and discipline. They surpass the

Opposition. Who would control them here ? Is

it not the duty of the Government ?

Since 1947 itis one-party rule that we
see. If  there is any national
malady, chronic enough, cancerous enough,
who has developed it V' Has it been deve-
loped by the Opposition or by the Govern ment
itself or by the party in power ? Yon create
the situation and we become the victims.
Now, you have declared emergency. You
say emergency was needed, let me. for the sake
of argument, concede that also.  But if you
gag the opposition, press and the people by
banning all meetings, by banning all
publications, who 1i' there to correct you ?
Do you claim yourself to be infallible ? Ina
Fascist country, it is possible. In a
communist couniry, it is possible. ~ But can a
democratic say "I am infallible" ? Can
any democratic Government on this earth
say "We ate infallible" ? If you do not
say that, then you must allow the press
to function, tlic opposition and the public
to function, to point out where your errors are.
There is nothing unusual in making an error.
It is through the process of trial and error that
we perfect ourselves. We are human beings. |
take you to be honest people. I am not taking
you to be dishonest on  corrupt people.
Can't honest people err. You have erred in
the past. You are erring even now. But
that does not mean that you will err also in
Future and shall not listen to what others
say. If you act bona fide, if you are good
people, you can be profited thereby and
correct yourselves tomorrow.
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You have the right to rule, but you have no
right to misrule merely because you hav«
been voted to power.  If you have been voted
to power, to thereby you have assumed
responsibility to give us a good government,
not an arbitrary government, not a government
as you may please. If you do that, then
the people also have the right to rise in
revolt Revolt is also a democratic means to
effect a change. So, Madam Vice-
Chairman, 1 say all this in anguish and
not anger. My anguish, my anxiety, is,
where we are heading towards. If Congress or
Government declares today that like a
communist country or a Eas-eist country, we
will have one-party rule, that we shall not
honour our Constitution, 1 can understand it.
But if you say that it is a democracy, you
must adhere to democratic norms. And
democratic norms have a compelling
necessity of allowing the public and
opposition to function in a democratic fashion,

namely, allowing the right to hold
meetings, the right to ventilate  public
grievances, of course, honesty. and also

allowing the press to objectively criticise the
Government. It is a function of the press. The
press is not under any obligation to say all in
praise of the Government. For that, All
India Radio is there. But the press is a free
instrument in a democracy. It is not a slave
press that our Government wants to make it to
be. That will be the end of democracy.

THE MINISTER OF PETROLEUM (SHRI
K. D. MALAVIYA) : Madam Vice-Chairman,
incidentally just to tell my hon. friend. I am
reading a paper which is mercilessly criticising
the Government. It was published only on
December 20th.

SHRI DWIIFNDRALAL SEN GUPTA :
What is the name of the paper ?

SHRI K. D. MALAVIYA : "Economic and
Political Weekly". Objectively critising the
Government.

SHRI DWIIENDRALAL SEN GUPTA :
Very good. Objective criticism of your
sstandard—is that objectively ? Objective
criticism of your subjective pattern ? You
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want somebody to argue in a particular way,
the way you like. Is that objective criticism t
That is objective criticism because it supports
you.

SHRI K. D. MALAVIYA : It
support me.

SHRI DWUENDKALAL SEN GUPTA :

You declare then that objective criticism in
public interest against the Government will
not be objected to. Declare it. I will be glad.
3P.M.

But the Minister may take note that all I
want to say is not in respect of a
particular  paper or any  particular
issue of that paper. I am speaking about the
general pattern for the whole country. If
anybody is erring, you gel hold of him and
punish him. But why this blanket ban ?
You have put Jayaprakash Narayan and
Morarji Bhai under arrest. If you like, arrest
them under specific charges. I do not mind. If
they are guilty of specific offences, you
punish them; or even hang them. But you
have put them in jail without any
specific charges against them and you arc-
going about the country saying lhat "LP. is a
fascist and Morarji Bhai is a fascist". Do you
know what constitutes fascism on who is a
fascist '' Will you give any instance
where a fascist has preached nonviolence ?
You give any instance. If Morarji
Desai stands for anything, he stands
for non-violence. If Jayaprakash Narayan
can be credited with anything, either in
the Gujarat movement or in the Bihar
movement, he must be credited for his non-
violent approach. He said : "You must tic
your lips; tie your hands; you must noi
shout any slogan which might provoke
others: you must not even throw a stone;"
That is LP. And you say heisa fascist. You
are  trying to  blackmail opposition
parties and leaders of  that character
which we all adore. I have also contributed
something to the national cauvc. Not
onlv. myself. Since 1921 my whole
family has suffered. Therefore, fcan also
claim to speak something on this subject.
Will anybody who has seen or known
Jayaprakash Narayan or Morarji Desai
believe you when you say that they

does not
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are Fascists ? They will say that it u a false
propaganda. You are assassinating the
character of these great leaders. You say that
because the Prime Minister's character was
being assassinated by the opposition the
emergency, was necessary. What are you
doing now'." 1 am not a Janta Morcha man.
You say that Janta Morcha has nothing in
common. What has the Congress party got in
common with the Communist Party ? Both of
yoti are together blackmailing J.P. and
holding conferences jointly. That is the only
thing in common. People say that your
conferences  are  anti-fascist  virodhi
sammelan and not anti-fascist Sammelan.
Everywhere you go you will hear the
Government is characterised as fascist. Why?
Reasons are obvious. Because you put people
in jail without trial. Because you have taken
away power from the court to try all such
cases. Because you have banned the Press,
you nave banned meetings and you have
clamped emergency. There are
manifestations of fascist rule. If you apply
these tests. Then this Government is facist
and those who are in jail on support them are
anli-facist. So the conferences. Vou are
holding of late are all anti-fascist virodhi
sammelans. This is the language which T
gathered, from a Congress \1.P. who was
travelling upto Patna in First Class in the
same train wiih me and asked are you going
to the antifascist virodhi sammelan ? He was
sarcastically asking me.

1 heard Mr. Bhupesh Gupta while be was
supporting the emergency in the last session
saying that when Shri Jayaprakash Narayan
was arrested he thought that he would be the
Gandhi of 1)75. The speech was a verj
shameful speech. Ii reminded me i\( the
speech of the Secretary of State for India in
the British House of Commons when
Mahnlmn Gandhi was arrested in 1021. He
said: "After Gandhi's arrest dogs did not bark
in the streets of India,"" But Gatnlhiji died as
the father of the nation. That is Jayaprakash
Narayan's position here in India today.
Otherwise the Prime Minister would not have
sent Shri Umasharifcer Dikshit to ice ilv
:enditim
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of that ailing leader at Bombay. Jayaprakash
Narayan and his followers did not start
any movement after arrest. If they did
not start any movement, you say "Well,
they did not have any following or support."
"Well, they arc all nobody and they are
only paper heroes". Shri Brahmananda
Redd) has said that they are paper heroes.
It they started movement you would have
talked differently. After Sheikh Mujibur
Rehman was killed, there is a military
regime there in Bangladesh and no visible
movement on the surface. But that
does not mean that the people are not
with  Mujib. They are with Mtijib.
Those who see the situation in India today
and say that everything is normal and
there is nothing to worry about and this
should continue like this are equally mis
taken. I warn them. India's interest
does not lie in this confrontation. It is
a confrontation with the people. In a
democracy, the government is the govern
ment of the people and if the
government declares a war against opposi
tion it declares a war on the people, on
all the people and that state of war
should and should end as soon as possi
ble. I was afraid vvhen my friends said.
"Well, the emergency will not continue for
long. The emergency will be there for
a short while and it will be over after we
settle down". But if it takes root, it
will never go. Many promises we have
heard and many promises have been for
gotten. So. lhe sooner you withdraw
this emergency and have a rappronchment
with the Opposition, the better for the
country. 1 do not say that the Opposi
tion has been very fair. But I consider
the Opposition to be fair in the context
of the lapses and the failures of the gov
ernment. What hannens in the House?
When the Minister is replying to the ques
(ions, does he reply in a fair manner?
Does the Minister heed to the suagestions,
constructive sucsestiona, from the Oppo
sition? Is it a democracy at all? Ts it a
democracy if the government docs not take
note of the views of the democratic oppo
sition? Tf the aovernmem p'oes not tftf-
role of the democratic opposition. what
csn they cxncc!? Ce'tainH' the Opposi-
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LSiui Dwijendralal Sen Guptaj tion will
not waste its time here? Will they not
organise the people? Of course, that
organisation should be in a non-violent and
peaceful manner. So, when 1 say this, I say
that the Government have a great
responsibility. You mismanage the things and
so, the Opposition acts. Then again you put
them under arrest. So, 1 say that you should
release them. You must not only release
them, but also you must. treat them
honourably when they are in jail. Madam, I
will give you an instance. Mr. Ashok Das
Gupta is the leader of the PSP in West
Bengal. He has been detained under the
MISA in West Bengal along with six or seven
persons and they are all political detenus. Shri
Ashok Das Gupta was granted parole to see
his ailing mother on the 2nd November. He
was brought hand cuffed io his house. 1 have
never heard that a political detenu would be
handcuffed. His mother fainted at once on
seeing this. His mother had to be removed to
the National Medical College Hospital
Calcutta. In four days, his mother expired.

The son was brought, handcuffed. to "ee
his inline mother. His mother fainted at
once on seeing that sight. She was removed
to the hospital and she died. This is how you
are treating political prisoners.

The Government is talking of the support
of the Gujarat Labour and all that in
Ahmedabad Municipal election. But has the
Government any credibility to claim the
support of the labour after the Bonus
Ordinance—the Ordinance which takes away
or rather snatches away money from the
workers and passes it on to employers?
Money was to be distributed to workers it
was declared as bonus but ordinance stopped
the payment. In whose interest have you
done it?

Madam. Vice-Chairman, T will not take
longer time. But T only wish to say that the
Government should rise to the occasion and
understand the implications of playing with
fire. Tt is not that the emergency has brought
them any good. They have not been able to
educate the people.
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They have only terrified the people. Any
brute government or any authoritarian
government can create a sense of terror. But
you cannot go on creating this terror
psychosis for all time. That will be a dan-
gerous moment.

SHRI SARDAR AMIAD ALI (West Bengal)
: Madam, Vice-Chairman, 1 rise to extend
my gratitude to the hon. President for his
kind address made before the joint Houses of
Parliament. Till this day and since the
President's Address is being ed in this House,
I had the opportunity of listening to some of
my colleagues making their observation
about the Address. Before I start my
observations, I must say that the President
has made a clear analysis of the situation that
prevails in the country along with a reference
as to what is to be done for the future benefit
of the people for which this Government as
well as, to a certain extent, some of my
Opposition friends work. The President in his
speech has also made observations about the
relations which we have to keep in the
international forum in the context of present
developments both in the field of technology
and in the fields of political and economic
development.

[The Vice-Chairman (Shri
Misra) in the Chairj

Lokann'h

Mr. Vice-Chairman, Sir. I had the oppor-
tunity to listen to my learned colleague, Mr.
Sen Gupta, who was here just now . . .

THE VICE-CHAIRMAN :
there.

SHRI SARDAR AMIAD ATI : He
started with a painstaking revelation of a son
brought, hand-cuffed, to see his ailing
mother. Yes, it is painful. But at the same
time. Mr. Vice-Chairman, Sir. through yon I
want to communicate to my friend thut you
have to look to those hapless persons who
have been killed during the last Panchayat
elections in Gujarat. Tt would perhaps be
solemn duty on our part to look to what has
happened to the poor, hapless and
unfortunate sons and daughters of the
late marry of Samastipur.

He is still
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L.N. Mishra. Well, that is also a reality. If
these do not touch them, well, these are
things, of not little importance, which will
touch the sentiments of mankind, because he
tries to make a society where he may live in
peace and harmony and strive for the
betterment of the society in which he lives
and also for the betterment of his own family
and his own peron too. I think this is another
revelation which my opposition colleagues
have to be reminded about at the present
moment.

Sir, it is not a routine business that the
President will make an Address before a joint
session of the two Houses. When a new year
starts, the President depicts, through the
President's Address, the real political and
economic situation that prevails in the
country. He also indicates the way and the
direction in which the Government which is
headed by the President wants to move. It is
really an unfortunate episode that during the
last two days when we have been discussing
the Address of the President, only the point
about emergency has been elaborated by the
other side. Mr. Vice-Chairman, emergency
has been pronounced and it is a reality. Hon.
Sen Gupta was making a gospel prophecy
that if emergency gets roots into the soil of
this country, it can never be removed. Similar
prophecies have been made by the opposition
benches earlier also and they have been
proved to be false. For instance, when we
met during the emergency period last time,
some of our colleagues from the opposition
benches in this House as well as in the other
House, said that there would never be any
Question Hour. Tt is a 'cnlily that we have
this facility now. Some of our opposition
colleagues said that once the press is gagged,
it would never be free. Tt was a revelation
which fbeV made. They said that nothing
would come out in the press or would be
broadcast on the radio or television. That
nrophecy has also become untrue. With (he
improvement of the situation. things will
definitely change and they are changing. Sir.
T may give an instance from one of the
western countries to which some of my
opposition colleagues are very
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mucb attached. This illustration is from
Canada. Mr. Vice-Chairman, you are aware
that when the Quebec crisis cropped up in
Canada, the Canadian Government had to
declare a state of emergency and war. At that
time, so many Canadian and Quebec leaders
were taken into custody. Some of the rights
of the people were also curtailed. Press free-
dom had to be- checked. What was the
purpose behind it? The Canadian Gov-
ernment was to restore peace and maintain
the integrity and oneness of the whole
Canadian federal fabric. When I give this sort
of an illustration here, some of my friends
might ask as to what is the relevance of this
thing. I want to say that some of the so-called
great leaders were trying to disintegrate the
oneness of this country. At the time of our
freedom, about 400 million people had to
fight against the reign of corruption, exploita-
tion and colonialism. We had to sacrifice, at
the altar of Independence, many useful souls,
many of our leaders and many of our sons
and daughters.

The whole objective was that India
should remain one. If. therefore, any forces
come out with their utmost desire to
disintegrate the whole country into pieces, |
do not think it would have been wise on the
part of any civilized Government in this
world, whether it belonged to the Congress
Party or any other Party, to tolerate that sort
of an action. And when the definite proof
came, and only at that point of time, the
Government of India had come out with the
declaration of Emergency. A question might
be asked as to whether any other measure
other than Emergency would have been able
to cope up with the situation. Mr. Vice-
Chairman. T would humbly say that a lot of
relaxations were given. Mr. Vice-Chairman.
I would humbly ask you: Have you ever
heard in any country, in any free country that
a leader claiming to be wielding the support
of mass wotdd go and make an address that
12 days of Railway strike would cause the
whole nation to starve. Ts it a responsible
statement ? Even at that point of time,
those so-called big
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[Shri Sardar Amjad AliJ leaders were not
put behind the bars. Mr. Vice-Chairman, I
would humbly ask: Is it the responsibility
shown by a responsible leader as some of
them claim to be when he said that if you
can paralyse the Government for fifteen
days, the whole economy will go down the
drain If this sort of responsibility is shown
by some of the leaders, I believe, it is the
demand of the whole people and the nation
that those people should not be given any
relaxation. If the miseries and sufferings of
some people caused their tears to fall, the
miseries and sufferings of those people and
those souls who have lost their mothers and
daughters, their sisters and sons, are equally
important, and their claim for the restoration
of peace in their own life and in their social
surroundings is also a very important thing
that has to be looked into by any civilised
Government. 1 believe that Indian culture,
the Indian base of democracy stands for that
civilisation where hoodlums will not be
allowed to be let loose. Indian civilisation
does not demand that all the gangsters to be
let loose in order to cause ruination of the
total fabric of this country, ruination of the
morality, and the democratic fabric that this
country has so long cherished.

Mr. Vice-Chairman, Sir, 1 believe some of
my friends were making an analysis that
during this Emergency, you have only
threatened people. I do not know what they
mean by people. If by people they mean
some two or three or twenty people and that
their rights have been curtailed, well, I stand
by the side of the Government thousand and
one times to curtail the rights of some such
people in order to protect the rights, liberties
and freedom of other people and make them
go ahead towards the achievement of the -
ociat objectives that the Government is
striving for. The rights and liberties of such
a handful of people, if needed, to be curbed
in the interest of the country, they will have
to be curbed. By democracy we do not mean
that iust a handful of people will be at
liherty to do anything and everything, and
asking the school-going
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children to boycott their educational
institutions. By democracy we do not
mean that the whole locomotive
set-up of the country will be disarrayed. By
democracy we do not mean that people of
responsibility—the so-called responsibility
—will be egging our Armed Forces to come
out openly with a rebellion. B\ democracy
we do not mean egging out the personnel
working in the Defence Department to leak
out files and reach them to demons who
wanted them or who had an eye to put the
liberty and the political independence
democracy, I believe, Mr. Vice—Chairman,
Sir. people do not want to cherish this sort
of democracy. We do not want to have such
type of democracy in our country. But. on
the other hand, by democracy we mean thai
it is the people's struggle to come out of the
exploitation, age-old exploitation that they
are still facing Well there are institutions
from where the people's rights flow and the
benefits which could accrue to the people
from those institutions and these
institutions are still under the control,
administration and sway of those who do
not want to part with their rights and the
benefits to the people from those
institutions.

Mr.Vice-C hairman. it is that struggle that
these 560 million people of this country are
making. 1 agree with the observation of
some of my colleagues that more could have
been done but it does not mean that because
that more could not be done therefor only
devastation is the last reply. I am really
surprised when I find that some of my
colleagues from the opposition extend their
support to the new 20-point economic-
programme as pronounced by the Prime
Minister. Well. I may say very humbly that
it i* again that Prime Minister who had hi
give the lead in launching of the new 20-
point economic programme. If von really
fell for the people, if you really felt for the
betterment of the society which you had felt
in your heart of hearts, could vou not take
the lead ? Was there any ban or was there
any gagging on your thinking or on your
thought? You could not be-
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cause the opposition did never think  on
those lines.

Mr. Vice-Chairman, Sir, after the dec-
laration of emergency I would like to point
out to the Government that there are some
corners where advantage are being taken
because of the emergency. For instance in
some of the industries advantage is being
taken of this emergency and people are
being retrenched without showing any cause
or without assigning any reasons. This leads
to frustration in the minds of the people who
are thrown out.

{Time bell rings)

MT. Vice-Chairman, Sir, there are other
fields where such complications are being
created by some people and I think that this
type of element both in the public ad-
ministration and private administration will
have to be taken care of; they will have to be
looked after Unless we do it, the objective
for which the emergency has been
proclaimed will be questioned by some
sections of the people. I would, therefore,
request my Government to look into these
affairs. Along with this, I would again
appeal to my colleagues on the opposition
that instead of the criticisms made,
assassinations caused and observations
made, they may have some introspection and
see the reasons for which emergency has
been proclaimed. If those damns do not
spread out to the root, then definitely the
root of emergency also can be  weeded
out.

With these words I extend thanks to the
hon. President.

Thank you.

SHRI KRISHAN KANT (Haryana) : Mr.
Vice-Chairman, Sir, it is more than six
tnpnths back that we entered the era of
darkness. In spite of the clouds having been
cleared on the 7th of November, the
darkness has deepened. The numbei of our
colleagues who have lost their freedom and
are unable to come to this House or the
other has increased since the last
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session of Parliament. In the mean time
many thousands more have been deprived of
their human rights, dignities and are facing
tortures. One of the devout Gan-dhians, Shri
Vasant Nargolkar, is entering the 13th day of
his fast in Yerwada jail. JP, one of the tallest
and purest Gandhians still left, with us, lies
in Bombay after release from solitary
confinement incapacitated for life—his vital
kidneys seem to have lost functioning
forever.

Many of our esteemed friends are still in
solitary cells of the prisons of Free India.
Gandhiji became a martyr to the cause of
human dignity and equality. One wonders,
was it to bring about this human indignity ?
Was it ever imagined either during the
freedom movement or even thereafter that
Government spokesmen in the High Court or
Supreme Court as the Advocate General or
the Attorney-General of India would plea that
the purpose and effect of laws and
Ordinances promulgated is that any citizen
arrested under them loses all rights and no
court in India can question the Government
even if the prisoner is shot dead or starved to
death? It has happened in the totalitarian
states either of the right or the left hues, but
one shudders to think whether Gandhiji
would have ever dreamt that any of the
Indian Governments would snatch away the
freedom of political opponents for unlimited
period—for he said, freedom is always the
freedom of those who think difficulty and
assume such draconian and unquestioned
powers to shoot or starve to death any citizen
and that too without trial. I am reminded of a
couplet of Faiz, the Pakistani poet :

"frEa A i agm d4f afe,
q 4T 39 wdAqaa & gz
TH9T 9d1MT A5 T q=a
L GIE 'T qae 1"
May I here quote Gandhiji? "The majority
rule in parliamentary government must not
degenerate into tyranny over any group or
individual in the minority. In Swaraj the wolf
and the lamb shall feed together.".

9T &
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[Shri Krishan Kant]

Sir, the President in his Address has re-
ferred to his last year's appeal for resorting
to the path of dialogue and discussion to
solve national issues. Sir, you remember,
Chandra Shekhar, Dharia and myself had
been pressing for the same approach and
wanted PM and JP to initiate dialogue on
socio-economic issues on the desirability of
which there was much common giound.
Dharia became the first victim of this ap-
proach and had to leave the Council of
Ministers. Chandra Shekhar, Mohan Dharia,
Ram Dhan. and myself were removed from
the Congress precisely for following this
approach as is clear from the chargesheet
supplied to me by the AICC. Three of my
colleagues are in jail for pursuing this
approach and consistently warning about the
dangers of confrontation leading to closing
down of the political system if this approach
is thrown overboard. I am not sure whether
the President really meant what he said in
his appeal because what has happened and
what his Government has followed is
exactly the opposite.

Sir, the President has referred to the
various achievements of emergency. I would
not like to go into the details of discipline,
efficiency or the health of the economy for
which he has claimed dramatic gains. There
can be difference of opinion and various
other facts can be given as to how the prices
of cloth, cement, steel, aluminium, coal, etc.,
have been increased by the Government
themselves, and the present fall in the price
index is due to the favourable weather gods
who cannot be claimed to have also been
brought within the discipline of emergency.
Assuming that all the achievements claimed
are true and valid, the basic question which
we have to ask ourselves is whether all the
draconian and repressive measures are re-
quired to achieve the supposed results. We
adopted a democratic Constitution and
decided to have a free and open society to
reach national goals through democratic
processes. Have we to take a leaf from the
philosophy of Mussolini to run trains in
time? Have we to follow the  Hitlerian
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methods to bring discipline in offices and
economy? Are we to learn lessons from Ayub
Khan and Yahya Khan to reduce prices of
commodities? Have we to give similar
arguments which Idi Amin gives for Uganda
or Marcos gives for Philippines or Army
Generals gave in Greece to take away the
civil liberties of the people? While people like
Churchill were taken in by the temporary
achievements of Mussolini and came to
appreciate for some time the dictators,
perceptive observers like Jawaharlal Nehru
were not taken in by such claims. They looked
behind such cosmetic measures and saw the
real nature of the State. That is why, Sir, we
chose a different path under the inspiration of
Gandhiji.

The basic question that I was referring to is
whether we have faith in democracy and
democratic methods to achieve the goal of
socialism. Does not the loud propagation of
the achievements of emergency proclaim
louder the acceptance of the failure of the
democratic methods and our lack of faith in
them?

Are we proclaiming that Gandhi like
Buddha has no relevance for this country?
Buddhism prospered in China and Japan and
other Asian countries but not in India which
was the birth place of Buddha, where he
preached his preachings. When the whoie
world is trying to learn from Gandhi who is
coming to be regarded as the most relevant
figure of the modern age, we in this country
are giving up his methods of approach and
strategy which he suggested and practised on
this soil.

Sir, it may be relevant to remind ourselves
of what the Prime Minister said in 1969,
"Dictatorship is not necessary to fight poverty.
Nor does dictatorship give people strength."

Sir, the real crisis which had developed in
the Indian polity was political corruption
which had led to the erosion of values in
public life resulting in the economic and
social crisis. It is true that all political
parties—whether in the Government or in
the opposition—have to
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share the responsibility for bringing about
the situation. But the rulers naturally have
to share more responsibility for it. The leal
problem was erosion of the credibility of the
political parties and the political leadership
which needed a collective decision to clean
public and political life. Rather than
attacking the problem and its vital links,
diversionary tactics like the 'emergency'
have been resorted to. The emphasis should
have been on controlling the various levels
of leadership and on the accountability of
programmes accepted by the nation and
changing those persons from the political
parties who have not implemented those
programmes rather than adopting the way of
imposing emergency on the opposition and
putting them behind the bars. Here again
emergency and discipline must start from
oneself. In this connection, may I quote
Gandhiji? He said :

"The rule of others without the rule of
onself is deceptive as painting a toy
mango, fascinating to look at but empty
and hollow from within.".

Sir, it is in this light that the developing
economic situation in this country has to be
viewed. The country is being defi-nately
shifted to the right. Dr. K. N. Raj, an
eminent leftwing economist in his address
to the Kerala Students' Union on October 12
on National Emergency pointed this out. I
would not like to quote him in detail. He
said, referring to the 20-point programme,
that while the Prime Minister referred to the
stay orders given by West Bengal and
Orissa High Courts on procurement of
paddy and the impediments created by
them, the Government itself reduced the
procurement target from 5.3 million to 4.6
tonnes and Dr. Raj says. apparently the
interests of the landlords still take
precedence even over those of the 20-point
programme. Sir, Dr. Raj further says that
the more significant result of the changes in
the economic policy was the growth of the
private sector, including the big monopoly
houses. Sir, he says the lasting effect of the
20-point programme will be that the highest
weightage will be given to the relaxation
in the licensing
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policy and to the private sector big business
entrepreneurs. Referring to the other
effects, he says, if removals of controls can
virtually finish off the big business then
how big business is flourishing in the Uni-
ted States of America where there are hard-
ly any controls.

I agree that there had been an acute
danger of destabilisation in this country.
But I feel that the emergency is part of
destabilisation process induced by the ex-
ternal forces. The Prime Minister may not
herself realise this. After all, the sophisti-
cated destabilisation will be brought about
by making her take these measures which
others want, all the time herself considering
mistakenly that they are her own
ideas. The first step in any destabilisation
in a country like ours was to destroy the
consensus within the society, polarise the
politics of the country, erode on the support
the Government commanded by man-
oeuvring it into taking repressive measu-
res. The entire life of Jawaharlal Nehru
was devoted to insulating India from such
polarisation. With more than a lakh  of
people in jail, to talk of unity of the
country is self-delusion. Gandhi's followers
and even Gandhi's own grandchildren cannot
hold a prayer meeting on Gandhi's
birthday at Gandhi Samadhi without res-
triction. Therefore, the unanimity and the
support of the country claimed is not based
on facts. The destabilisation is being carried
out by external agencies through a sop-
histicated operation which will have three-
four links in the chain before it latches to the
immediate vicinity of the Prime Minister.
Neither the Prime Minister nor her
close associates may realise that much of the
advice that has resulted the emergency
action can only have emanated from an
agency like the CIA.

Sir, out of the original pillars of non-
alignment, Indonesia and Egypt today are
leaning towards the West. They are only
waiting for Tito to die to subvert Yugos-
lavia. India is, therefore, the target of those
who want to subvert non-alignment. It is
the only major non-aligned country
between Cairo and Jakarta. The American



199 Motion of Thanks

[Shri Krishan Kant] establishment expects
that the Soviets would continue to depend on
them for food and technology for the next 4
to 5 years. Within this period, therefore, the
imperialist forces are out to register their
biggest victory by taking India out of the
camp of effective non-alignment, out of
friend-ship with the Soviet Union and
convert it into a kind of Brazil. It is quite
likely that to some extent such forces
induced the confrontation postures among
the  opposition elements but the
responsibility for taking action and plunging
the country into the polarisation rests
squarely on the Government.

In our country, Sir, naturally much at-
tention has legitimately been paid to the
destabilisation process going on in various
parts of the world. But, unfortunately, the
correct lessons are not being learnt. In a
neighbouring country, Sheikh Mujibur
Rahman thought that he was the father of the
people and, therefore, he could impose the
one-party rule, taking away press freedom
and ban all newspapers except Government
ones. When he extinguished debate, he did
not realise that he was thereby clogging up
the channels of communication and he was
creating an atmosphere and an environment
in which destabilisation was easy. The lesson
of Bangladesh should be clear to us. It was
not Tajuddin or Kamal Hussain, who openly
disagreed with the Sheikh, who assassinated
him. It is those who pretended to be loyal to
him all the time, who encouraged in
plunging Bangladesh into darkness and an
environment congenial to destabilisation,
who conspired successfully against him. In
Chile too, it was the Chief of Staff whom
Allende trusted who finally stabbed Allende
in the back. A person who wants to stab you
in the back has to stand behind you and not
oppose you openly. Therefore, if there are
destabilises in the country, and I agree there
are many, we should look for them not
among those who oppose openly but who
vociferously shout their support and conspire
in silience. In fact today, the entire State
agency is being diverted into measures to
watch the
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open opponents, with the result that secret
conspirators are not watched adequately. The
mobilisation of the security machinery to
repress the open opponents of the regime is
one of the sophisticated ways of preparing
the ground for destabilisation. When the
destabilisors have fully used the present
leadership in preparing the ground, then they
will strike. Till now, it was the Openness of
the society which made it difficult for
conspirators to conspire. It was the
legitimacy of our Government which was its
strongest bulwark. It is completing its period
of legitimacy in about two months. Polarising
the country, diverting the State security
apparatus into repressive measures and
closing the channels of communication
constitute the successful cieasres which the
destabilisers have so far been able to achieve.

We must remember that every system has
its own logic. Once that logic is destroyed,
the system' collapses. We in this country,
after deep consideration and in traditions of
the freedom movement, decided to build free
and open society with the democratic
parliamentary system. Can you visualise the
British Government or Parliament with one
party ruling the prominent opposition leaders
in jail and opposition made ineffective? Can
you visualise such a situation in any other
democratic country in the world? When you
try to minimise the legitimacy of the
opposition by Government action, you are
reducing the legitimacy of the Government
itself. By virtue of detention ordinances, and
preventing the courts from looking into the
basic rights to life and liberty of the citizen
and curbing the freedom of the press to suit
the Government directives, you are
subverting the system. The system undergoes
a qualitative change. Do not forget that the
present Government is the product of the
open democratic system.

When yau are closing the system for any
type of dissent within the party or in (he
parliamentary institutions, kindly remember
you are closing down the system for yourself
also. If JP, Morarji, Chandra Shekhar,
Dharia, Krishan Kant, Vajpayee
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and Goray become incompatible with the
system and are not tolerated within the party
or the system, you also become a foreign
element in the system and will be thrown oui
because of the transformation which you
have deliberately and consciously brought
about without realising the consequences.
Your relevance to the system is also fast
disappearing. By imposing this emergency
and suspending the system, you have created
a vacuum which is being filled up by dark
forces and adventures, who are busy
undermining the democratic framework built
up with such care and efforts by Jawaharlal
Nehru. The dark forces operating around the
seats of power are at present faceless. They
will, in due course, overcome and overpower
you. Be warned of the dangers into which
you have stepped in. It will result in the set-
up of a large, inefficient, corrupt and
lethargic bureaucracy, more misery for the
people and disintegration of the country—
the very opposite of the justifications
advanced for the imposition of emergency.

That is why Gandhi laid so much em-
phasis on the harmony between means and
ends. If your means arc defective, the ends
you seek to achieve get vitiated. There is a
famous saying : "You reap what you sow".
So kindly ponder over the very basic
question of the logic of our system. Kindly
do not destroy it. It will destroy you as well
and not merely those who differ from you.

In a democracy, we oppose each other, but
we are not enemies of each other. This has
been the lesson one has learnt from the
Father of the Nation. He did not consider
even the Britishers as his enemies. In spite
of my disagreement and opposition to what
has been done, I still consider myself a
genuine friend of Mrs. Gandhi. By the
process you have started to close the system,
you will not be able to destroy the system
and still save yourself but in the process you
will destroy yourself. As a humble
Congressman and follower of Gandhi, I am
struggling to save the democratic system and
even those who 39 RSS/75—8
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have wrough this grave deed of imposition
of emergency.

Sir, lastly, 1 have said all this because |
still believe that the leadership was misled
by the advice from the quarters which in turn
had links with the destabilisers. 1 do believe
that except for a handful of people who are
interested in converting the country into
Brazil, who did not believe in socialism, who
would like to establish free enterprise of the
American model who did not take part in the
freedom struggle, who did not imbibe the
values of national movement and who are
responsible for these steps towards
destabilisation, all of us in this country have
still mutually shared ideals inherited from
the freedom struggle. As Jawaharlal Nehru
showed, this country still has the basic
consensus in politics. That is the most
precious heritage we have from him. If that
consensus is destroyed, we are destroying
everything that Nehru stood for and we are
destroying India herself.

Thank you, Sir.

SHRI NRIPATI RAJAN CHOUDHURY
(Assam; : Mr. Vice-Chairman, I stand to
support the motion for vote of thanks to the
President of India for his kind Address to
Parliament.

Sir, before I make my observations on the
Address, I would like to say a few words
about the criticism made by our friends from
the opposition bench against proclamation of
emergency and the new  discipline
Government is trying to impart in the socio-
economic and political field. Sir, Mr.
Krishan Kant, who was speaking a few
minutes back, was very sore at the pro-
clamation of emergency, and he was very
much critical of this emergency. But he
never said how the situation that was
prevalent in this country on the eve of
emergency could better be dealt with. He did
not say that. He just quoted some references
from Gandhi and others. Sir, this has
become a practice in this country to quote
conveniently the sayings of great men as it
suited the purpose of the speaker, but
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[Shri Nripati Ranjan Choudhury]
these pick and choose quotations
never serve any useful purpose.

Sir, I would like to recall the situation,
uncertain situation, in which the political
parties and also some backed by some
anti-national forces were trying to create
in this country. Not only in the recent past,
but since 1972, there had been a consistent
effort to destabilise all governments, not
only here in Delhi but also in all the
States.

Hon. Members might remember that
since 1972 we have Dbeen discussing so
many issues. In 1972 we discussed Assam
where the MLAs were being coerced  for
resignation. Then came Andhra; then
dime Gujarat, then Bihar and then there
was an attempt to destabilise all the legally
constituted Governments throughout the
country, a consistent effort. And you know
that it was not all the time that our friends
were talking of democracy, but all these
agitations took a violent shape, beating and
killing of men, arson and destroying of
public property. New they say that this is
not the way how you should deal with the
situation. Now, Sir, what is the way ? [
have been carefully listening to our friends,
who have been speaking from the Oppo-
sition. Bur no one ever said what is the way
in which the Government should deal with
such a type of situation. Even in this House,
we have you also, Sir, as a Mem ber
there—faced many situations. We have
witnessed Members lying down on
the floor of this House; even the
Marshal failed; and the security people had
to lift them out physically. And even
some of our friends were trying to make the
functioning of this House
impossible. We have witnessed such
situations here. In the Lok Sabha there
was  the threat of Satyagarha inside the
House. Now, when they criticise that this is
not the way in which the Government
should function, then our friends  should
also tell us whether this is the way
in which they should function. Even in
Bihar, the MLAs were forced, the
political ~ leaders both outside and inside

1
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were saying that the MPs and the Members of
the Legislative Assembly should be slapped.
Even many friends in this House have
advocated that this type of slaping is justified.
This is the political aspect of the matter. Some
political forces, some specific parties, were
trying to make the democratic functioning of
the Government impossible everywhere and
were trying to destroy the oemocratic
institutions of the country. While speaking of
democracy, of preserving democracy in the
country, many of the Opposition Members
believe that it is the sole responsibility of the
Government to behave properly; that it is the
sole responsibility of the Government to cure
all the ills, as if it is none of their responsibility
and they have no business there.

Sir, another point. You might have observed
that Shri Krishan Kant, while speaking, was all
along speaking against the emergency. He
confined his entire speech to this emergency
saying that it is bad, and he hinted that some
people are behind the Prime Minister who are
not now opposing her and who will stab her in
the back afterwards. I do not know what he
means, and he has something in his mind. He
said that people are there who will stab the
Prime Minister from behind, now they are not
very much vocal and they will do it. He
referred to Bangla Desh incident also. But in
his speech he never made any constructive
suggestion as to what the Government should
do to get rid of this.

Sir, if you go through the proceedings of
the House since the very beginning, you will
find that very few of our friends from the
Opposition benches make any constructive
suggestions to the Government. They me
there only to criticise the Government. They
are all Mehr Alis. You may not understand it.
It is a very famous character in a short story
of Tagore called "Hungry Stones". You must
have seen the picture of it. It is very famous,
it is of so international fame. There is a cha-
racter in it called Mehr Ali. He was residing
in an old palace which was in a dilapidated
condition and the man was disillusioned



205 Motion of Thanks

with wordly affairs. Whatever came in front
of him, he used to say "Tafat Jao sab jhoot
hai". This country has become the land of
Mehr All's. Our friends want to make the
country a land of Mehr Alis. Such Mehr
Alis should know "Kya sach hai". If you
really want to contribute to the functioning
of this democracy, we must know "kya sach
hai". So, Sir, not only a democracy, no
system can function with these Mehr Alis.
We must find out some way to get rid of
these Mehr Alis. This proclamation of
emergency has come as a crue to the
society. Sir, it may not be very sweet. But
quinine we have to take if we are suffering
from Malaria and quinine is not always very
sweet. We have to take it because unless we
take quinine, we cannot get rid of Malaria.
So we were suffering from the malaria of
indiscipline. We were suffering from the
malaria of destabilisation, and some sort of a
cure had to be there. This emergency came
as a measure to correct these ills. It may not
very sweet, it may not be very palatable, but
as a malaria patient swallows quinine, we
have to swallow it and our friends have to
swallow it because we cannot do without it.

Sir, Ramlal Parikhji when he was speak-
ing now he is not present in the House—waj
very critical of discipline in democracy and
he said democracy and discipline cannot go
together. But I do not know democracy
without discipline. It was there a few days
back nnd we had witnessed what it is.
Democracy without discipline is
mobocracy; it is not democracy. That was
prevalent in this country. Bihar has
witnessed the result of it very nicely.
Gujarat has witnessed it and the country has
experience of democracy without discipline.
I do not know what system they have in
their mind which can function without any
discipline. Now, Sir, the Jana-Sangh is an
off shoot of the RSS. Now if you ask the
RSS people "Why are you people doing 'left
right' early every morning ? Why do you do
all those things ? What is your objective ?",
they will say "Well, it is to impart
discipline". What for ? They may have
something in their
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minds but they do not openly say what for
the discipline is meant. But the discipline is
meant for something.

4. P.M.

If discipline has no objective in view,
then it is no discipline. These people are
very much in favour of discipline in their
own organisation. In RSS there is no
democracy. The top man or Sar Sangh
Chalak is there and his will is law in that
organisation. They believe it is good for
discipline. But when this Government wants
to inculcate discipline in the national life,
they say that they are introducing regi-
mentation, discipline is not good and that
they want democracy and not discipline. |
want to ask them this plain question. Dp
they want Gujarat or Bihar to be repeated
every time in this country ? Should this
country go the Gujarat way or the Bihar
way ? Is that the best form of Government ?
Then it is no government. It is jungle rule.
We have come some 10,000 years away
from jungle rule and th« nation cannot
afford to go back to that stage now. So,
discipline must be there.

Recently I have been to Europe. There
discipline is much more stringent than in
India, without any emergency. It has be-
come part of their national life. They do not
need any emergency because they have
practised it in their life for long years as a
tradition .But in this country from the very
begining we have got an idea that now that
the country is free we can do as we like.
And it is this go-as-you-like mentality of
our politicians that has spoilt our young
generation. Everywhere there was a sence of
indiscipline and it is for this reason that
proclamation of emergency has been
welcomed by the people at large. This
emergency has yielded some good results. I
do not want to elaborate them because the
President in his Address has elaborated all
these points. I would like to mention only
one or two points from bis Address.

THE VICE-CHAIRMAN (SHRI LOKA-
NATH MISRA) : Your time is up. You
have taken more than 15 minutes I have to
call the next speaker.
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SHRI NRIPATI RANJAN CHOUDHURY
: I shall have to conclude. The President has
said in his Address that several steps are being
the the
betterment of the economy. He said about the

taken up by Government for
national plan for women to remove some of
their disabilities. He has spoken also about
family planning programme and of the
incentives which Government are going to
introduce for making it a success. What [
would like to" submit is that whatever plan we
may undertake, it cannot be implemented un-
less a popular organisation or an organised
movement is there behind such a plan, without
these no such plant can ever be implemented.
In this country, from the beginning of the
planning era, there has been very little effort
to associate the masses with planning. So, my
humble suggestion to the Government will be
that whatever plans they are going to have for
the betterment of the people, they should see
that the mass organisations are there to back
these plans and mass movements are
organised for the implementation of these
plans. Thank you.
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SHRIK. S. MALLE GOWDA (Karna-

taka) : Mr. Deputy Chairman, Sir, firstly,

I would say that I welcome the 20-point

economic programme of the Prime Minis-
! ter.

When [ spoke on the emergency in this
House in the last session, 1 appealed to our
Frime Minister to lift the emergency early. |
was hoping that the President would declare
that the emergency would be lifted along with
the severe curbs on press freedom and the
freedom of speech. I was also hoping that our
colleagues, the
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Members of Parliament, under detention
would be participating in the discussion in
both the Houses of Parliament soon. It is
most saddening that the unhappy situation in
the country, the tension and uncertainties,
the fear and suspense in the country is
alloweo to continue by the very same
freedom fighters who fought alongside
Mahatma Gandhi for liberty, democracy and
the human freedoms.

Sir, this ancient nation, this wonderful
nation of great sages, saints, acharyas: (his
nation which gave the world Buddha,
Vivekananda, Sankaracharya, Mahatma
Gandhi and Nehru, this great nation which
sings into our ears that truth and dharma are
the sources of Anandamrita, (he nation
which preaches us from birth to death that
only papa and pu.nya i.c., our good and evil
actions will accompany our souls when we
die, has not only given us a world of the
earth, water, waves and air to live on but
also given us a lofty spiritual world of
Anand and bliss to live in; a world of love
begetting love.

Sir, in an enlightened decade we are living
in, it is free democracy which enshrines
human dignity, human love, human
development and the freedom of the indi-
vidual that the modern thinkers would love
tespect and passionately desire.

Sir, I appeal to the Prime Minister to end
for the last time in this sacred land the
detention of political opponents without
trial. Political vendetta should not be
allowed to take roots in this glorious,
spiritual land of Bharatta.

Sir, we do not want freedom to degenerate
into licence. But we want discipline and
democracy and not guided, i.e.. nose-led
democracy.

As men come and go, power comes and
goes. We are responsible Members of
Parliament today and tomorrow we will be
ordinary citizens possibly bemoaning with
bitterness many of our actions as! Members
of Parliament which we did only with selfish
ends but not at the dictates of our conscience.
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Sir, 1 am too small a man to sing the
immortal songs of liberty of which great men
and great poets have sung. What for did Mrs.
Indira Gandhi, our Prime Minister, fight as a
youth in her younger days against the British
along with Mahatmaji and a host of
illustrious patriots ? It was to give liberty,
the freedom of sneech and the freedom of
press to the people of India.

Thomas Jefferson said: "God who gave us
life gave us liberty at the same time". I quote
Pandit Jawaharlal Nehru: "I value individual
liberty more than progress attained in rigid
conditions". He has also said "We want to
produce material goods of the world and to
have a high standard of living but not at the
expense of the spirit of man, not at the
expense of his adventurous spirit, not at the
expense of all those fine things of life which
have ennobled men throughout the ages."

I make a fervent appeal to our Prime
Minister, Mrs. Indira Garjdhi to heed the
advice of nationalists and true democrats like
Mr. Goray and Mr. Joshi here and take the
country forward with the collective wisdom
of the people for the welfare and happiness
of all sections of society.

Sir, it is proposed to amend the Consti-
tution further. I would appeal to the Prime
Minister not to abridge any more any of the
fundamental rights which have been given to
the people of India by a Constituent
Assembly of great thinkers, philosophers and
statesmen. May she try to join the galaxy of
great men and women of the world and come
within the description of this poem of
longfellow:

"Lives of great men all remind us
We can make our lives sublime,
And, departing, leave behind us
Footprints on the sands of time."

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, DE-
PARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): Mr.
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[Sriri Om Mehta]

Deputy Chairman, Sir, I must at the outset
compliment my friend Prof. V. P. Dutt, who
was the mover of this Motion of Thanks, for
his excellent analysis of the situation we face
in the country today and his dispassionate
presentation of facts concerning several
developments during what may be
considered a momenlous period in the
nation's recent history. Prof. Dutt having thus
set—if I may respectfully say so—that right
atmosphere and the right tone of the debate, I
was hopefully looking forward to the speech
of my esteemed friend, Shri Goray who
unfortunately is not here who in this session
of Parliament has assumed the onerous
responsibility ot leading a four-party
combination : the Jana Sangh, the Congress
(0), the B.L.D., and his own Socialist Party.

Prof. Dutt described Shri Goray as "a good
man in the wrong camp". I am afraid the
compliment hurt Shri Goray; he devoted
practically his whole speech to answering it.
This was a great disappointment, because I
was hoping that Shri Goray, with his wide
experience of national affairs and his well-
known sober approach to problems, will
have constructive suggestions to make for a
purposeful debate. But, the new leadership
that he has taken upon himself is, perhaps,
already proving an overweight.

The record of the Jana Sangh, the Con-
gress (O), the B.L.D., and if I may add, also
of the Socialist Party today stands fully
exposed. It was they—as also the CPM and
some others—who, by actively associating
with such known fascist and extremist
elements as the R.S.S., the Anand Margis,
etc., were responsible for the tra-~ gic events
in Gujarat and Bihar and which threatened to
spread to other parts of the country that
preceded the proclamation of Emergency. I
need not say more about those things,
because many of the honourable speakers
who spoke from this side, have already said
what preceded the proclamation of
Emergency and what happened in Bi'har and
Gujarat and how the members of the
Assemblies and others were prohibited
from attending  the
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Assemblies or the sessions of the
Assemblies, how they were made to resign
and what

happened there. This is a part of history now
and I think I need not dilate on all those
things. Everybody knows about them. They
had combined to launch violent agitatioas, to
paralyse the country's economic life, to
divert the nation's attention from its social
and economic tasks and to create anarchy
and chaos in order

to overthrow duly elected governments.
Even the sacred precints of Parliament were
not spared.

Sir, everybody knows and the hon.
Members know that on the last day of last
year's budget session the Home Minister
wanted to introduce a Bill in the Lok Sabha
regarding insurgency in the North-Eastern
parts of this country. It was a very small Bill,
a very limited Bill and concerned only
Mizoram where there was insurgency and we
wanted to cuib those unlawful activities.
What happened in Lok Sabha was, the Home
Minister was prevented from moving that
Bill; not only was he prevented but when the
Chair wanted to put it to the House, the
Chair was physically prevented from doing
so and we could not pass that Bill because
the loudspeaker which was before the
Speaker, was snatched from there and the
Speaker was prohibited from putting it to the
House, and it could not be introduced. I ask
my friends sitting there: Is this the
democracy of which they were preaching up
to this time ? They must be aware that there
are certain rules of the game and they must
know how to play.

They used every opportunity to dene-grate
Parliament and thwart its proper functioning.
A gherao of Parliament and a morcha had
also been organised. Subversion of
democracy could not have taken a more
blatant form. Sir, I must say that in the name
of democracy, most undemocratic things
were being done. And in the name of
Constitution most unconstitutional things
were being done. We are too near these
events to overlook them. As for the
profession by these parties of faith in
progressive measures, the less said the
better. To cite just one example,
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everybody will remember the attitude of the
Jana Sangh and the Congress(O) towards
the abolition of the Princes' Privy Purses
and the Bank Nationalisation and generally
other measures for the removal of social
and  economic  inequalities. Their
sympathies have been unmistakably with
vested interests. The R.S.S., the Anand
Margis and other like groups have no place
in a civilised society. I wish Mr. Goray well
in his new leadership.

The Janata Front, as the new alliance has
now come to be called, is riling Gujarat
today. It is not proper for me to discuss the
working of a State Government. But since
some reference has been made in the course
of this debate to what is going on in Gujarat,
I may refer to one or two matters which
have a vital be, on democratic functioning.
To take the latest instance, I may refer to the
civic and Panchayat elections in that State.
Since October last there have been 45
incidents of violence in Gujarat, of which
37 are connected with these elections and
with the Janata morcha. There have been
during this period 3 murders of Congress
workers and Congress supporters. There
were a number of cases of intimidation,
disturbances at Congress election meetings,
assaults and other forms of violence, in all
of which the victims were invariably
Congress workers, and the aggressors the
Janata Front men. There have been
inflamatory speeches against the Prime
Minister, the Congress Party and the
Emergency by Front supporters and Minis-
ters. Today in the morning my esteemed
friend, Mr. Manubhai Shah, has said much
about Gujarat elections, what happened
there and how people were prevented from
going and voting in the elections. I must say
that though we got a majorily in the
Panchayat elections, if those elections
would have been fair, if people would have
been allowed to vote, I think 80 per cent
seats would have come to Congress. T am
sure of that. Sir. it was said today that
nobody belonging to any political party was
arrested. 1 have received a letter from
Gujarat in which our president, Shri
Hitendra Desai has said :
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'The Convener of Rajkot District
Panchayat Election Committee, Shii
Jethabhai Joshi and a leading worker of
Jamkandorna Shri Khimjibhai Pan-suria,
have jointly stated in their lette-that the
Government of Gujarat has wrongfully
detained a very prominent Congressman
of village Dadar of Jamkandorna Taluka
of Rajkot District, Shri Lakha Arjan
Odedra, on the eve of Panchayat
elections.

Shri Odedra is so popular that he was
elected to the Land Development Bank as
its Vice-President. He was arrested merely
because he proved too powerful for the
Front candidates, The case happens to be
one of political victimisation."

Sir, this is the way the elections were held
in the name of democracy and the Front
members who are coming from Gujarat are
giving us lessons in Gujarat. They must first
go and tell the Government of Gujarat as to
how elections are to be conducted.

We have also been receiving reports from
Tamil Nadu regarding police indifference
and discriminatory treatment in the matter of
legitimate political activities by parties
opposed to the ruling party in the State. Sir,
only two days back I have received a letter
from pro-mergerists and the Madurai
District Congress Committee (Urban),
Madurai. I am reading the letter. Sir, it says

"1 would like to bring to your kind
notice about the atrocities and the biased
actions of the police and people at
Madurai on 28-12-1975 at the time of
reception to pro-mergerist leaders, and the
public meeting at Tilakar Thidal.

Madurai Ls the most important city i\' Tamil
Nadu with political  awakenii.gAs in
the past Madurai takes leadingrole in
political ~life of our State and pro-
mergerists are very strong. . . "

"...I was also present when reception
was given to the leaders..."
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I attended those functions, and after
that what happened—

"...workers in thousands gathererd with
tri-colour flags. The anti-mergists with
the help of police officials wanted to
prevent the reception accorded to the
leaders. Police Inspectors like Rajah
Singh and Thangiah siding with anti-
mergists and prevented Congress workers
from gathering and giving full reception.

They threatened the Congress workers
with the consequences. The reception was
good. Failing in their attempts at
reception spot, they tried to create a scene
at the meeting place, i.e. Thilakar Thidal.
The entire district police officials and the
police force, under the guidance and
instigation of anti-mergists, gave a lot of
trouble.

Anti-social elements were mobilised to
help anti-mergists. Soda bottles were
hurled. The welcome; arches and posters
of the leaders like our Prime Minis-ber's
were destroyed in many places. The pro-
mergists were attacked with diabolical
weapons. Police were silent spectators.

Police prevented many lorries in which
our Congress workers were coming at the
outskirts of Madurai..."

SHRI S. S. MARISWAMY: On a point
of order, Sir, If it were so, has been written,
is it not the duty of my friend Mr. Om
Mehta to refer the matter and verify
whether it is a fact or not ? The fact is that
pro-mergists are few in number. The anti-
mergists are large in number and if at all...

{Interruptions)

SHRI OM MEHTA: It is absolutely
wrong. He has forgotten...

SHRI S. S. MARISWAMY : I give the
facts.

MR. DEPUTY CHAIRMAN: Mr. Mari-
swamy, you cannot have it  both
ways.
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You say he should refer it and verify it and
on the other hand you want to give your
own version of it.

SHRI OM MEHTA: Sir, he has forgotten
when such news started coming to us,
representations  were  received  from
promergists and others that they were not
beinc allowed to hold meetings; their
meetings were disturbed and whenever thev
held meetings, goondas were brought there.
I myself went there...

AN HON. MEMBER : By whom, Sir?

SHRI OM MEHTA: You have my public
statement. I went myself from this place. |
was in Madras when Mr. Mariswamy met
me there and I met his Chief Minister. [
brought all this to his notice that when the
pro-mergists wanted to hold a meeting—I
told the Chief Minister—it is the right of
every citizen to get police protection.

SHRI S. S. MARISWAMY: What did
the Chief Minister say?

MR. DEPUTY CHAIRMAN: Mr.
Mariswamy, you had in your speech made
whatever points yon wanted to make and it
is now for him to say.

SHRI S. S. MARISWAMY: I did not
refer to the matter at all. I met Mr. Cm
Mehta. He did not make any complaint to
me. He did not make anv reference of it at
all.

MR. DEPUTY CHAIRMAN : Mr. Mari-
swamy, he says that he complained to the
Chief Ministei.

SHRI OM MEHTA: If I had known that
my friend Mr. Mariswamy will be effective
with this Government in Tamil Nadu, I
would have definitely told him but I knew
who could be effective. I knew that Chief
Minister could be effective. I brought this to
the notice of the Chief Minister and
requested him that the pro-mergists who
were holding meeting at Trichi should be
given some protection so
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that they could hold their meeting. And at
that time, | must say, that protection was
given and they could hold the meeting. But
what happened in that meeting? He says they
were in a minority. He has forgotten that out
of 500 and odd members, more than 400
attended that meeting. If they were
supporting anti-mergtsts, they should have
behaved in a most political way and not
interfered in the affairs of other political
parties. But taking it on their heads to
support the anti-mergists, they are doing all
this. 1 will ask them not to do all these
things.

AN HON. MEMBSER : We are least in-
terested in your internal affairs.

SHRI OM MEHTA : Government cannot
ignore such complaints as biased or moti-
vated. We hope the State Government
will ensure that the police and the ad-!
ministrative machinery in the State func-
tion to safeguard the interests and the!
rights of all people alike, irrespective of,
party or political affiliations.

DR. K. MATHEW KURIAN : Give this
advice to the Congress State Government
also. In Kerala, even normal trade union
meetings are not being held.

SHRI OM MEHTA: You had your say. I
will come to your point also. Shri
Omprakash Tyagi —Taqz @Rt ST 7 @77
ar &7 @it wie faar 21 [ will call him only
Omprakash—alleged that the people arrested
under the MISA, DIR and some other Acts
were being inhumanly treated by the police. 1
would like to refute these allegations as being
completely unfounded. Whenever
Government has received complaints in this
regard, they have been promptly enquired
into. Remedial action, where called for, has
also been taken. The MISA ileteuns are
provided with several facilities, including
frcilities for medical attention, reading
material in the shape of daily newspapers,
books, etc. No one is in solitary confinement.
Interviews with family members and
lawyers, where a detenu may so desire, are
permitted according to rules. How false....
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MR. DEPUTY CHAIRMAN : You can-
not be stressing your point all along. You
have already given your version.

ot Wrey wewr @mmit ;o § gy fEEe

g wr g & owosr faze ww # Wi
a1 @t &Y o froar § " 9z degar
A5 g1 & wwow ow deiw g owr
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T | W NE ZUEA dwe § 7
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WE

ot Wem Fgwm o oW oam wwE W
g 3% aw § X 9w wT oouw
I will try to find out, but I can assure him

that whatever I said is truth. How false

propaganda gains circulation may be
illustrated with reference to one particular
case. It was alleged that Shri Bhairav

Bharati, one of the detenus who unfortunately

passed away after release from the Indoie Jail,

was not permitted to meet his wife and other
family members during his illness while in
detentions. Shri  Bharati had developed an
attack of jaundice and a Civil Surgeon had
regularly attended on him. The  members
of his family were allowed to visit him. On
medical advice, he was shifted to Indore and
given a private ward with the best possible
medical treatment available. His wife was
allowed to remain with him during his illness.

Despite the '-st care, his condition de-

teriorated, and shortly after his release on 18-

9-1975, he unfortunately expired. 11

ought to add that when the Collector visited

Shri Bharati during his illness in jail, he had

not complained of any negligence whatever.
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[Shri Om Mehta]

There have, in fact, been instances where
detenus have written to Government appre
ciating the attention they have been re
ceiving from the jail staff and its doctors
The Chief Secretaries of all States have
been specifically advised to observe great
caution in using powers under the MISA
and DISIR and for ensuring prompt and
effective redressal of grievances. The ins
tructions in this connection include..........

DR. K. MATHEW KURIAN : I would
like to know whether those are observed in
Kerala State. Even MLAs have been beaten.

MR. DEPUTY CHAIRMAN: Do you
want to make another speech '.'

SHRI OM MEHTA . ..

(1) Provision of adequate mechanism
for prompt redressal of public grievances

s>

(i) Review of MISA detention cases
through a State Committee headed by the
Chief Minister, taking into account the
representations of the detenus;

(iii) Withdrawal of cases instituted
under DISIR. it representations of alleged
vexatious arrests were found to be true
and action to be taken against orfi-cials
responsible for such arrests;

(iv) Supervisory ranks in enforcement
agencies like police, tax department, etc.,
to maintain effective  control and take
action against  corruption, harassment
etc.;

(v) Setting up of special cells in sen-
sitive departments like police, sales tax,
etc. and- punishing erring officials.

The Prime Minister herself had demi-
officially written to the Chief Ministers em-
phatically pointing out the need for great
care in using the powers under MISA.

"I am grateful to Dr. Z. A. Ahmad for the
support he and his party have given to the
measures taken following the emergency. [
entirely agree with him that the
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emergency has to be looked at la its positive
aspect and that it should be an instrument in
the hands of the people for bringing about a
basic transformation m their economic,
social and political life. I want to assure the
House that there will be no complacency on
the part of the Government in pursuing the
gainful affect of the emergency. The 20-
point programme announced by the Prime
Minister and the several steps set in motion
for its implementation, the new sense of
discipline and dedication seen at ui* all levels
of administration, discipline amongst
students in schools and colleges, an
awareness on the part of both the workers
and the employers to get on with the job of
greater production, an era of industrial peace,
a vigorous drive to quickly track down and
punish persons indulging in economic
offences, all have brought a sense of re-
newed confidence among the people.

A concerted drive has been under way
against smuggling and foreign exchange
racketeers for over a year now. This drive
has been further intensified after the Pro-
clamation of Emergency. As on January 3
1976, orders of detention have been issued
against smugglers and foreign exchange
racketeers under the COFEPOSA Act in
1987 cases. Of these, 1677 persons have
been detained. Instructions have been issued
to cancel and/or refuse the servicing of
passports of over 800 smugglers and foregin
exchange racketeers who had either been
detained under the COFEPOSA Act or in
respect of whom there were reports of
suspicion of their association with smi"-clers
or foreign exchange racketeers. I say this
would not have been done if the emergency
was not there.

Between July and November, 1975, 777
searches were carried out by the Directorate
of Enforcement under the Foreign Exchange
Regulation Act. During the same period.
1523 cases were adjudicated by the officers
of the Enforcement Directorate.
culmTrratinga In the imposition of a total
penalty of over Rs. 60 lakhs and the con-
fiscation of offending Indian and foreign
currencies amounting to over Rs. 20 lakhs.
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There is now a steep decline in smuggling.
Reliable reports indicate that in one of the
Gulf States alone there had been a large-
scale cancellation of orders for foreign
exchange goods which if received there,
would have normally been smuggled into
India. Reports also show that the smuggling
syndicates and foreign exchange
racketeering combines are in disarray. I may
mention that there has been considerable
improvement in the strength of the Indian
rupee abroad.

While the present results are gratifying,
the situation is being kept under close and
constant watch.

I never wanted to say here—my friend,
Mr. Parikh, was praising the Gujarat
Government—but only about 10 days or two
weeks back, 1 had to write a letter to the
Chief Minister, Mr. Babubhai Patel, about
these smuggling activities along the Gujarat
coast. When the smuggling activities in
Bombay, Cochin and other areas are going
down there is a steep fall theie®—
unfortunately, this is not happening along the
Gujarat coast. And I had to write to him that
please, take vigorous steps against the
smugglers. And I will mention here, if you
like, that the detaining authorities in Gujarat
have been somewhat reluctant to invoke the
provisions of Section 12A of the
COFEPOSA Act. And out of a total number
of 248 detention ciders issued, the above
mentioned provision was invoked only in six
cases, whereas in a neighbouring State, out
of a total of 378 cases, this provision has
been resorted to in as man'' as 150 cases.
Ana in ns many as 11 cases, the detaining
authorities in Gujarat refused to make the
orders of detention, even though the
sponsoring department's proposals had been
cleared by the Screening Committee. Now,
Sir, vou can very well judge. You can Judge
and the House can judge as to who is taking
strong action against the smugglers and who
are the people who do not want to take
action, who, in the name of Janata Morcha,
are doing everything which is anti-janata.
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I still remember, when a resolution was
moved in this House by one of the members
from the Opposition for the abolition of
privy purses—and at that time, ine Congress
had not decided whether we should abolish
the privy purses or not. Mr. Sunder Singh
Bhandari of the Jana-Sangh who is not a
member of the House now, made a speech in
favour of the abolition of privy purses. And
when it came to voting, he voted for the
resolution. This was only to show that they
were with the people, while actually they
were not with the people. And when it
actually cafne to the abolition of privy
purses, we brought a Bill in this very House
and we wanted their support What did they
do? A man who was ailing in the hospital
and about whom the doctor had said that he
should not be removed from the hospital as
otherwise he would iose his life, was brought
on a stretcher from the hospital. I still
remember the stretcher was kept near the
place where my friend, Mr. Veerendra Patil
is sitting, and he was made to vote. He died
after a few days. The vote was not for the
people. The ypte was anti-people because
they never wanted the abolition of privy
purses. They only wanted to show to the
people that they were with them. Actually
they were not with them. Again this Janata
Morcha is a facade. They want to tell the
people, they want to deceive the people, that
they are with them, that they are for their
rights and privileges. But who are the people
in the Janata Morcha? Pillo Mody. Is he with
the people? Or ethers who are with the
Swatantra Party? Where is the Swatantra
Party now? The Swatantra Party is a party in
the Janata Morcha. They call themselves
socialists and they r.nd the Swatantrites are
in one party, and thev are doing all anti-
people thin.rs in the n: me of the people.

Sir. a co-ordinated plan of action for in-
tensification of the anti-corruption drive has
been evolved and this includes the
constitution of Screening Cells to review
cases of all officers of doubtful integrity with
a view to their premature retirement
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[Shri Om Mehta] if they had reached or
were about to reach the age of 50 or 55. The
CBI has intensified its anti-corruption drive
and a number of cases have been registered
for open enquiry and investigations and
prosecutions launched and departmental
action taken. Between July and November,
1975, 555 cases involving 354 gazetted
officers were icgisteied for investigation.
Greater emphasis is being placed on
preventive vigilance to identify the focal
points which are germane to growth of
malpractices and provide scope for corruption
with a view to taking remedial measures.

Surveys have been carried out to detect
cases of officers having disproportionate
assets and/or living beyond their known
means of income. Between July and
November, 1975, 235 surprise checks were
made in Departments which have public
dealings.

With a view to improving efficiency in
Administration, instructions regarding pre-
mature retirement of Government servants
who have outlived their utility or whose
integrity is doubtful, have been specially
brought to the notice of administrative
Ministries/Departments for necessary action.
State Governments have also been asked to
take similar steps. According to information
up to 31-12-1975, of over 50,000 Central
Government employees whose cases were
reviewed, 2,044 employees have been retired
prematurely.

Steps have also been taken to make the
public administration result-oriented and to
ensure that the senior posts in the Ad-
ministration are occupied by persons of
proved ability. Appointments to senior-level
posts under the Government are made only
on the basis of merit and suitability. Steps
have also been taken to eliminate red-tapism
and delays and to improve administrative
procedures.

5.00 .M.

The recent Panchayat elections in Gujarat
and the Municipal elections in Ahmedabad
should serve as an eye opener to the people
who have criticised the Congress leader-
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ship. It is significant that in spite of positive
hindrances, including resort to violence, the
Congress has done well in these elections in a
State which is ruled by a Government formed
by parties opposed to the Congress. This is
unmistakable evidence, if such evidence were
needed, of the popular support that Prime
Minister Indira Gandhi's leadership enjoys in
the country and the policy and programmes
adopted under her direction.

Emergency, I make bold to say, has
brought in the much needed fresh air into the
public life of our country. 1 would
like to appeal to all the political parties who
hiive opposed us to have an introspection and
to take a closer look at the way
they have functioned all these years. Let us
make this as the beginning of a new era of
national discipline to promote an action
oriented and purposeful public life in the
country.

SHRI ~ KRISHNARAO NARAYAN
DHULAP (Maharashtra) Mr. Deputy
Chairman. Sir, I was very
fortu-

nate to hear the speech of Shri Om Mehta
who is the Minister of State for Home
Affairs. I am grateful to you for giving me
this opportunity to express my views on the
speech made by our hon. President.

At the outset, with your permission, I
would ask one question to Shri Om Mehta.
He ha« referred to the situation, incidents and
events which have led the Government and
the President to declare emergency in this
country. Many hon. Members of the
Congress were also harping on the same
string. But may I ask Shri Om Mehta that
after the declaration of emergency, during the
last seven months, has the situation improved
in this country or not? The President in his
speech, in paragraph 3, has said : |
quote—

Our people have given overwhelming
support to the steps taken by the Go-
vernment and have welcomed the change
in the atmosphere in the country, unquote.

During the last seven months, there have
been n<- morchas and there are no
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gheraos and according to the spokesman of the
Government, there is discipline and there is all
quiet on the political front. If that is the
situation, then I would like to ask when the
Government is going to lift this emergency.
They say that emergency is not going to be a
permenent feature, and it is a necessary evil. K
the situation has changed and if there is all
quiet on the political front and if there, is no
agitation and gherao, then why leaders of
opposition are held at ransom. I would like to
ask the Home Minister particularly why
leaders of progressive parties have been put
behind the bar. For example, some leaders of
my Party—Peasants' & Workers' Party—in
Maharashtra ar<: put in the jail under MISA.

Suppose a person like me wants to support the
20-point programme. Now, if some of the
leaders of my party are behind the bars, I have
no face to show and I cannot tell my people
to support it.  What have j they done? If
somebody started some satyagraha and if
he is put behind  the bars, I have nothing to
say. But I would like to refer specifically to
one particular incident and I would like the
Government to give me an answer. Two of
the leaders, two brothers, = Mr. P. N. Patil
and Mr. D. N. Patil, from Kolaba district,
were  arrested by the  Maharashtra
Government. They did not hold any meetings
and they did not utter a single word against
the emergency. Yet, in spite of that, both the
brothers were arrested by the Maharashtra
Government. I personally went and saw the
Chief Minister and told him that they had
done nothing against the emergency and
they had said nothing against the 20-point
programme and yet they were arrested and I
asked him why they were arrested. It is
only because, Mr, Om Mehta, these two
brothers from this district were consistently
and for a long time criticising the Minister
who was incharge of this district. They had
some grievances against this Minister and
they were openly charging him with having
dealings  with the smugglers and they also
openly said  that if the Minister wanted to
have any legal proceedings against them,
they were pre-
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pared to face those legal proceedings. But
nothing of that sort was done and advantage
was taken of this declaration of emergency
and both of them were put behind the bars
and then the negotiations were started.
After about two months the brothers were
released. Shri D. N. Patil, who is a leading
advocate in that district, has given in writing
to the Minister concerned that whatever
criticisms were levelled against the
Minister were based on wrong information
and that he has nothing to say about his
dealings with the smugglers hereafter. That
was given in writing. The other brother, Shri
P. N. Patil, was asked to join the Congress
and, accordingly, he has joined the
Congress. Sir, does this Government
want that there should be no Opposition at
all? Does the Government want that those
who are against the Minis-er of a particular
district should surrender and should not say

anything about the activities of that
Minister?  This is something very serious
and this is  something which is against the

spirit of democracy. Therefore, my request
to the Minbter here, >hri Om Mehta, is to
look into this case. Do not ask the Chief
Minister to inquire into it.  Send your own
people and then vou will come to know what
the state of affairs is, and, with the
declaration  of emergency, what powers
you have given to the Ministers and the
police department.

Sir, in the last session, 1 referred to the
question of the police dealing with the
people. Some of the friends opposite said
that these were cock-and-bull stories. But,
Sir, now they have come to be true. All these
powers are given to the police department
during the emergency. Because of the
situation created by the proclamation of this
emergency, nobody can question the grounds
of detention under the MISA. Sir, the police
people are given wide powers and they can
approach any individual if they want and
they can pressurize them and they can
extract money from them and they can
exteract money from those who, they think,
are opposed to them. This is something
which should be taken note of by this House.



239 Motion of Thanks

[Shri Krishnarao Narayan Dhulap] Sir, I
referred lo one particular incident. But there
are many other incidents. Therefore; if
during the emergency the situation is going
to be eased, then I would request the
Government to release the leaders of the
progressive  parties who believe in
socialism. They all should be released.

Then, Sir, 1 will refer to a very vexed
question in which I am vitally interested.
This lias been hanging fire for twenty years.
The hon. President referred to settlement of
disputes regarding river waters of N armada
and Godavari. I am sorry that he has not
referred to a very burning equestion facing
Maharashtra and Karnataka—the border
dispute  between  Maha-Tjishtra  and
Karnataka. During the emergency there
should be discipline all over the country.
There should be discipline among the Chief
Ministers of the Con Party ruling different
States. The emergency, of course, has come
to curb the activities of the Oppisition
parties, but it h”'s also a very good effect on
the indiscipline that was within the Congress
Party itself. Therefore, Sir, I will request the
Home Minister that he should, as early as
possible, settle the issues which are known
as border disputes—border dispute between
Punjab and Haryana, border dispute between
Haryana and U.P., 6ordei dispute between
Tamil Nadu and Karnataka, border dispute
between Andhra Pradesh and Tamil Nadu
and border dis pttte between Karnataka and
Maharashtra. And, during this emergency,
particularly an assurance was given by the
Home Minister, Mr. Brahmananda Reddy
that disputes are going to be settled in the
near future. I will request him that he should
lose no time in settling this issue. These
issues should be solved during this emer-
gency in particular.

Sir. I will now refer to a very import-tant
issue which should be tackled during this
emergency, and that is regarding re-
munerative prices to be given to agricul-
turists in this country. Now, Sir, the prices
are crashing down. Price of wheat
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has gone down; price of rice has gone down;
price of onions is crashing. The peasantry
involved is facing a very critical situation in
this country. This is time when the
Government should give a very serious
consideration to this problem. The other
day, onion growers of Maharashtra came to
Delhi to see the Minister. The prices at
present prevalent in the growers markets are
less by Rs. 40/- per quintal, and in the
consumers market we see those who
purchase onion 'for daily use are forced to
pay through their noses, up to Rs. 2 per kilo.
So the middleman is getting the lion's share,
getting profit or whatever it is. It is the
peasantry, the farmers, who grow more
wheat, mors rice, more cotton, more onions,
but they are nushed to the ground and the
middleman getting the whole profit out of it,
the major portion of it.

Sir, the Prime Minister and the Chief
Ministers in different States have declared
that if prices are going down and that he
Government will enter into the market and
purchase at prices which have been 'ixed by
the Agricultural Price Commission. Bat that
is not the case in Maharashtra. Our Minister
in Maharashtra has saidhat he Was now
going to purchase ia the open market, and
therefore the peasantry, particularly the
marginal farmers, the poor farmers, are
forced to go to the markets with their stock
and they are selling their stocks there. They
are selling at nrices below those fixed by the
Agricultural Price Commission. This is
something which should be taken note of.
And if a remedy is not available as early as
possible, then during this emergency, 70 to
80 per cent of the population of this country,
which is dependent upon agriculture, will be
thrown on the streets, without any remedy.,
without any redress.

Sir. if this is going to be the situation of
the agriculturists in ihis country during the
emergency, then only God may help this
Govt.

Lastly, 1 will refer to the soeech made by
Dr. Z. A. Ahmad. He supported the
Government. But he referred to the
cut
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[Shri Krishnarao Narayan Dhulap]

,n (he quantum of bonus. He referred to the
concession to the industrialists and the
capitalists in this country. He said that these
were the mistakes that should be rectified as
early as possible. Although he belongs to a
like-minded party to the Congress, if he
himself goes to the workers and say
something about this cut in the bonus
quantum, then I do feel that he is likely to be
arrested by the Government. Therefore, if the
Government wants to differentiate between
the haves and the have-nots, then naturally
the have-nots should be given their due
particularly during the emergency when
there is nobody outside to fight their cause
and to put forth their plea. This must be the
duty of the Government. = With  these
words, I finish.

SHRI KHURSHED ALAM KHAN
(Delhi): Mr. Deputy Chairman. Sir, we are
grateful to the President for the thought-
provoking Address. In fact, it is a heartening
review of the situation and an account of the
spectacular progress in achieving socio-
economic objectives comparatively in a very
short period. Therefore, bow can such a
document be a drab speech or a drab Address
? Sir, it gives renewed hope and opens up
new avenues leading us to our destiny and
destination. But it also sounds a note of
caution. The President has been gracious
enough to remind that groups and elements
having widely different ideology and think-
ing joined together just to create chaos and
paralyse the country's economy and political
life. In such a situation, obviously the
nation's interest demanded firm and decisive
action. Timely action saved the country and
the nation from a big disaster. The
declaration of emergency on the 26th of June
and launching of the 20-point economic
programme on the 1st of July will go down
in our history as an unique landmarks. It is a
new milestone in our national life of which
we can ever be proud of.

This era opens up new avenues of effi-
ciency and discipline. It leads us from
darkness to light, from uncertainty to sta-
bility and from lack of confidence to self-
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reliance and we step into the new year with
confidence, hope and determination. This
situation has brought about the transfor-
mation in our national life. Politics of
disruption, character assassination, disunity
and despondency has come to an end giving
place to all-time high achievements of
progress all round. This is a new hope for the
weaker sections and the down-trodden. Tise
nation is on the move and prepared to face
any challenges and stand any trials. The
results are obvious and speak for themselves
on all fronts, whether it is food, industry,
production of coal, cement, sugar or the
performance of our railways. There is an
unprecedented  increase in  industrial
production and improvement in discioline
and efficiency all round.

But we have to keep in mind that we have
won only one battle, we have yet to win the
war. Sir, an hon. Member was trying some
time ago to make us understand and make us
wise about his concept of democracy. Bui I
would like to sav that our concept of
democracy was spelt out very aptly by the
Prime Minister when she said that we must
safeguard the freedom of
he many from being dictated to by the lew.
Well, those who pose as champions of ihe
Janata Front and how they think and behave
is obvious from their performance in Gujarat
and other places. Really speaking, Janata
Front is a misnomer. In fact, I would call it a
Front against the Janata. For instance, one of
the components of the Janata Front is the
R.S.S. and the Jana Sangh. For the R.S.S.'
even the National Flog of India fails to
inspire the people and the nation. In the
'‘Bunch of Thoughts', their Guruji has said:
"This tri-colour flag only creates an utter
vacuum in our
rind while the Bhagwa Dhwaj is the highesl,
the noblest and the truest symbol of our
nationhood." While again talking about the
minorities, Shri Golwalker says, "They
forgot that there was already a full-fledged
ancient nation of the Hindus, and the various
communities which were living in the
country were here either as guests or
invaders." It is a pity that such communities
which have spent here seven to eight
centuries are still considered as invaders or
are still considered as outsiders.
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[Shri Khurshed Alam Khan] Sir, I am
really surprised how a person like Mr.
Goray could subscribe to these views. |
would tell Mr. Goray, please judge for
yourself the two viewpoints briefly
presented and say if it has not become
absolutely essential and imperative for
ivery patriotic Indian to sit up and do
something about such dangerous trends in
our national life. Take it from me, slogans
like rndianization of Muslims will do no
good. Such slogans, I assure you, Sir, are
the product of a diseased and indignant
mind. Sir, Prof. Dutt very admirably
pleaded the case of Urdu in his brilliant
speech yesterday. Urdu is not the language
of any particular religion or section. It is the
language of saints and sufis, and 1 am
confident, Sir, that this language will ever
survive and live. It has the blessings of
Baba Nanak, Kabir and Baba Farid and
Khusroe, and let us give Urdu its right
place. Firaq Gorakhpuri has mentioned that
the Urdu dictionary has 55,000 words, and
out of those 55,000 words, 40,000 words
are drawn from Hindi and Sanskrit while
14,000 words are taken from the Arabic and
the Persian, and 1,000 words are taken from
other languages. And this is the language of
the Hindus, the Muslims, the English and
the French. They have made a very
comprehensive and useful contribution to
this language.

Sir, now I come nearer home, Delhi,
which means really Shahjahanabad to us.
The original city was constructed for 60,000
inhabitants  of  this  ancient city.
Unfortunately, today in that place which
was capable of accommodating only 60,003
people, here are half a million people living
in that place. They are deprived of fresh air,
they are deprived of fresh water, they are
deprived even of sunshine. These are the
luxuries which they cannot afford and they
are living in a vast slum condition, a vast
slum condition really. They are the
descendants of the people who were used to
gracious living. But today they are living in
slums. Sir, therefore, there is an immediate
need for recasting the plan and particularly
the zonal plan No. 2 which is reserved for
the overflow of this ancient walled
city, where
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these people should be accommodated in
group housing and group colonies.

Sir, the master plan for Delhi is outdated
and outstripped by our requirements and
needs in view of the population explosion in
Delhi which takes place at the rate of 2 lakh
persons every year, that is to say that 2 lakh
persons are added to the population of Delhi
every year. Now, old Delhi, which really
look old, did get little face-lift during the
period of emergency. 1 admit that
commendable work has been done around
Jama Masjid and other places but there is
need for final and proper rehabilitation of the
shopkeepers, petty shopkeepers, who have
been dislocated from that area and who are
looking forward to get' a permanent place
where they could live and continue their
trade. Some more sense of urgency is needed
in this regard because if they have to wait
longer, I am sure the petty shopkeepers will
be completely ruined and they will run out of
business.

Sir, not much can be achieved to reduced
pressure on Delhi unless the Na-lional
Capital Region Scheme is implemented and
implemented early. Lack of co-ordinating
agency, I suppose, is the main factor for
delaying the implementation of this National
Capital Region Scheme. I suppose his
agency can be given to the D.D.A. which has
done very useful and commendable work in
Delhi. If necessary required legislation
should be enacted and this must be expedited
as in the Fifth Five Year Plan Rs. 20 crores
have been allotted ' for this scheme and we
must ensure that these Rs. 20 crores are
spent gainfully before the end of the current
plan period.

Sir, in pursuance of item 16 of the 20-
point programme, it was decided that about
5,000 national truck permits will be issued to
facilitate movement of trucks on inter-State
routes without any restriction, without any
difficulty and without any delay. It is a
matter of great regret that we have lost very
precious time in negotiating the
arrangement for issuing these
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permits and I am surprised that the agency
which should have done his—I mean the
Inter-State  Transport Commission—has
failed to do its duty. Why have they not
been able to negotiate and finalise this
matter so that these permits could have been
issued at least four months earlier and the
truck could be seen in operation by now ?
Even now the Inter-State Transport
Commission should take up this work in
hand and use its good offices for negotiation
or mediation and failing both, arbitration.

Sir, the last point of the 20-point pro-
gramme deals with the apprenticeship
scheme. It is a very good scheme and it lias
raised high hopes in the hearts of educated
unemployed persons. But, I am sorry to say
that not much has been done in this regard
particularly in respect of minorities who
still suffer from unemployment
opportunities. It is a known fact that
minorities, particularly Muslims and Chris-
tians do face certain economic problems
including unemployment, which obviously
call for early remedial measures.

In this connection, for those people who
still think that Muslims and Christians are
living here as guests or that they are being
tolerated as invaders, I want to quote from
the speech of one of the professors of Iran
who has said :

"Islami legacy of India is as Indian as
anything else that exists in this ancient
land. It is certainly absurd or, perhaps,
mischievous to suggest that Khusroe and
Ghalib were less Indian than Kalidas and
Tagore, that Taj Mahal is less a national
heritage than Ajanta or that Azad and
Zakir Hussain" were less motivated by
the love of their motherland than Gandhi
and Nehru."

It is a known fact that the minorities have
been suffering from these disabilities and
we have to take very urgent remedial
measures, | would repeat once again.

Sir, our public sector, over the years, has
come to occupy a very prominent place in
the economic development of the
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country. It is an economic necessity for us, I
quite agree. At the close of 1973-74, the
total employment of the undertakings was
1.3 millions and the number of public sector
undertakings was 122. I must say that in
these public sector undertakings the
employment opportunities for the minority
communities are very very few and there are
hardly any minority community people
employed in these undertakings. I want to
say that the minority community people also
want to contribute their share in the total
effort of this country. Effective measures to
check the tendency of drift from the
mainstream have to be taken and that can be
done only if we provide them opportunities
to give of their best and feel that they are
also part of the total effort, that they are part
of the whole community, that they are part
of the whole big family.

Sir, another very important matter to
which I would like to invite your attention is
the question of the artisans of the minority
community. Sir, the artisans of the minority
community have, by tradition, been the
exponents of certain historical arts and crafts
transmitted through generations from father
to son. But, unfortunately, both the artisans
and the arts are withering away into
oblivion. We have to revive and maintain
his precious heritage as, if this precious
heritage is lost once we will never be able to
regain it later on.

Sir, I must say that it is a known fact that
we have adopted secularism as our way of
life. But there is need for consistency and
fearlessness to uphold secularism. A close
watch has to be kept on writings and
speeches which create communal hatred,
particularly  papers  like  Organiser,
Motherland and Pratap. All communal
organisations known for drawing inspiration
from the concept of race and culture—I
repeat, from the concept of race and
culture—should remain banned for ever.
This should be the end of their span of life
and they should meet their Waterloo now,
for ever. Our parks and our schools should
never be allowed for
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[Shri Khurshed Alam Khan] training
their people in stabbing, arson or for killing
other innocent people living in this country.
We have to continue this struggle and, as I
stated earlier, we have not yet won the war;
we have only won the first buttle, the
initial battle.

Sir, the name Delhi evokes many me-
mories, many images and it means so milch
to us all. T would like to know how long
we shall wait for a new and unified set-up
for the ancient city of Delhi.

The present sel-up docs not meet our
requirements or our hopes and aspirations.
Most of Delhi's ills are attributable to the
lack of a unified set-up for Delhi. This
question has been raised time and again but
unfortunately we are still waiting for that
important day, for that eventful day when a
unified and good set-up will be given to
Delhi

Before concluding. Sir, I would urge the
hon. Members opposite to come forward
and give us a helping hand, in this
enchanting task of rebuilding and
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reconstruction. Here is the chance where they
can give of their best in reshaping our destiny
in the interest of the nation and in the interest
of the future generations and their prosperity.
We earnestly hope, you will no! shirk your
responsibility and duty. We hope you will
come forward and do something useful, once
in you'" life and that useful contribution will
be remembered gratefully by your future
generations. It is, therefore, your duty to come
forward and join us and give us a helping
hand. And I must sound a note of caution that
if you fail to do-this then please remember,
you will go down in history unwept and
unsung.

MR. DEPUTY CHAIRMAN: The
House stands adjourned till 11.00 A.M.
tomorrow.

The House then adjourned at
thirty-seven minutes past five of the
clock till eleven of the clock on
Thursday, the 8th January 1976.
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